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[Shri Hamid Ali Schamnad] ;
capitalist or industrialist, ignoring the poor)
landholders. So the income of the bene-
ficiaries also should be taken into con-
sideration when you go into the details
of property ceiling.

May I also submit that as far as the
Muslim minorities are concerned, it is a
well-known fact they do not have their
due representation in various walks of
life. In the Railways alone, out of 40 lakhs
of employees, not even one per cent are
Muslims. The same is the case in the
Government sector as well ag in the
private sectors. This emergency  should
have been made nse of to see that the
Muslim minorities are also ~absorbed and
given due representation in  various
services. With these words, I conclude.,

MR. DEPUTY CHAIRMAN - The
House stands aajourned till 2 p.m.

The House then adjourned for
lunch at nine minuates past one of
the clock.

The House reassembled after lunch at
two minutes past two of the clock, the

Vice-chairman (Shri V. R, Raju)
in the Chair,
MOTION REGARDING THE NEW

PROGRAMME FOR ECONOMIC PRO-
R GRESS—— Conid.
SHRI ARVIND GANESH KULKARNI

(Mabharashtra): Mr. Vice-Chairman, the
Prime Minister in a broadcast {o the nat-

[RAJYA SABHA)

ion, in the wake of the emergeacy, has
appealed to the nation to eniorce discip- |
line, encourage production and work hard !
to achieve a just social order. The is what |
we call popularly the 21 point package.
I would feel that the basic task seems to
be, alone with enforcing discipline in the
society, that the political structure should
be cleaned and the corrupt  elements
crushed. Along with that one has to see that
the overdue social and economic reforms
are being implemented with pragmatism
and rationality. What we have to achieve
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is better economic results in terms of
growith and consequently an egalitarian
society.

The 21 point programme has announced
certain immediate steps, particularly re-
moving rural indebtedness. Then there are
certain steps to give credit to the poor in
the villages and encourage minur irriga-
tion works and so on and so forth, What
1 think is that in this programme along
with the removing or giving assurance as
regards removing rural indebfedness, the
fogical conclusion will be to stabilise the
rural poor who have got their resourcey
weakened due to production apparatus not
being commensurate with expenditure.

And, Sir, for this purpose, some ancillary
industries also have to be started fike
dairy-—or poultry-keeping or agio-indust-
ries which will give him more resources
for his existence. I find from the 21-noint
programme that has been announced that
it has been made clear that henceforth
doles and charity for removing poverty
would be banned because nowhere in the
world have doles and charities created any
strength  in a poor person since they al-
ways create more dependence on the Gov-
ernment machinery. Sir, what I fell is
that economic growth would bz possible
only when more resources are created or

. generated. Tn this connection, 1T would like

to refer to the Economic Survey which has
been published by the Reserve Bank of
India and the Annual Plan f{or 1975-74,
announced very recently, two days back.
I would say that the resources or the suor-
pluses which are to be generaied have to
come from different sources. In this con-
nection, T would particularly like to draw
the attention of the Government to the
question of curbing conspicuous consump-
tion and the increase in the unproductive
expenditure.

Sir, the problem of curbing cousumption,
1 mean, conspicuous consumption, is far
more difficult because, for doing this, the
new rich, who have a broad base among
the smugglers, blackmarketeers, anti-social
elements and other anti-social political ope-
rators, have to be put down with an iron
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will and a heavy hand by the Government.
1. should be remembered that the social
base of the smugglers, tax-evaders and the
blackmarketeers has got a delicate organic
link with the bureaucracy and the politi-
cal parties as we have seen in the disclo-
sures made by the Government iecently
about the connections of Mr. George Fer-
dandes with certain foreign countries for
funds. In this connection, I would like to
place before the House some figures relat-
ing to unproductive expenditure which are
very revealing.

Sir, it is seen that in the private sector,
between 1961 and 1973, the annual com-
pound rate of growth in services is 11.96
per cent and in trade and commerce 6
per cent as against 2.6 per cent jn manufac-
turing and 2.4 per cent in construction.
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What does this show ? It shows that the ex-
penditure in services or unproductive ex-
penditure is increasing day by day. So, if
the Government wants any impact to be
made by 21-point programme, such un-
productive expenditure is to be curtailed.
Sir, there is another set of figures with me.
Duaring the last thirteen years, income from
the public administration and defence in-
creased by 171 per cent and 61.9 per cent
respectively, in banking and insurance by
134.18 per cent and in trade and commerce
by 64.9 per cent. As against this, the in-
come from agricultwie increased merely by
19.9 per cent and from industry by 72
per cent.

Sir, if anybody takes a rational view
after analysing these figures, it will be
easy for anyone to conclude that unproduc-
tive expenditure, whatever we may say, has
increased and if this package programme
has to be successful, more resources are to
be created by avoiding such expenditure.
Therefore, some steps are necessary to
crub this unproductive expenditure in the
Government and in industry and trade.
Sir, a point was made here—~-and I agree
with that—that if this programme has to
be successfully implemented, certain struc-
tural changes have to take slace in our
society and there should be radical chan-
ges in the matter of ownership of property
and availability of opportunities.
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Sir, instead of having a stroctural
change, if we go on having a complacent
view as we have taken long back about the
implementation of such programmes which
are radically necessary for eradicating
poverty, they will not succeed unless we
go to the logical length of touching those
riches, those political forces, who have a
vested interest in their own self-interest.

Sir, I am only dealing with three points.
One is about the distribution of essentiai
commodities. Sir, Dr, Z, A. Ahmad spoke
about the contiolled cloth. My friend, Mr.
Manubhai Shah, also remarksd about the
controlled cloth, I feel, Sir, and my expe-
rience of the last 30 years in a co-opera-
tive sector where we produce yarn and
cloth shows that we are too much trumpet-
ing about the success of the distribution as
well as the production of controlled cloth.
With my limited experience, I think, this
is a myth. If you are going to increase so
much production and trying to force it
through the throat of the common man, he
is not going to purchase it, since the qua-
lity of the controlled cloth is not proper.
Prof. Chattopadhyaya says that he hag re-
cently improved its quality. If T may sug-

| gest to the Government and to the leaders

in the Government, the real problem can
be solved only with a very drastic solution.
Sir, in this counfry we are producing bet-
ween 1200 to 2100 various varieties of
cloth. And, with due respect to my female
friends in Parliament, and also the men,
many varteties are required for satisfying
what you call the needs of the female
eye for wvarious colours, various de-
signs .

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIMATI
SUSHILA ROHATGI) : If T may inter-
rupt, may I just ask the question? Do the
female friends put on such dresses only
for the female eye?

(Interruptions).

SHRI ARVIND GANESH KULKARNI:
I am referring to males also. Males also
are included. I think in this country we
require 10 or 12 standard varieties of cloth.
Take Khadi. We find that youngesters are
using coloured Khadi. We are accustomed
to use Khadi, which means pure, clean,
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[Shri Arvind Ganesh Kulkarni]
white Khadi, nothing else. Sir, instead of
encouiaging so much production of cantrol-
led cloth, there should be encouragement to;
the extent that is required of 8810 varie-
ties to suit different tastes. But the basic
needs of this country can be satisfied by
ten varieties of cloth, which should be in
different colours and designs which are
manageable and which have a purpose for
use. The balance capacity that has been
created should be utilized for export pur-
poses or for some other purposes. That
will only solve the problem, otherwise not.

Then, Sir, while speaking on the struc-
tural changes, the suggestion to bar legal
recourse against economic offences is wel-
come. If the Government wants to create
special tribunals which might include some
Iegal brains, I have got no objection. But

[RAJYA SABHA]

the courts must be banned. Many big houses
or anti-social elements have delaved the !
ends of justice by approaching the courts. ‘

Then, Sir, about fixing the cost price on
cost-plus  basis— I am very sorry Mr.
Subramaniam is not present here now —-
we have a bad tradition evolved by Tarifl
Commission. We have to do away with
this. The normal efficiency is the only basis
on which the cost price is to be fixed.

Sir, in his opening speech, Mr. Subra-
maniam said that the licensing procedure
is to be streamlined and the investment

has to be, what you call, encouraged or |

accelerated. I am sorry
I am hearing from Mr. Subramaniam
this, ever since he was the Industries’
Minister. Very recently, I have been asso-
ciated with the Maharashtra Co-operative .
Fertiliser Society which is invesiing Rs. 40
crores to produce fertilisers. Tor the last
two years, I have been moving to get a
licence. Even a person like me who is
a Member of Parliament is helpless and
though every officer in the Ministry wants
to help us the procedure is such that no-
body can help and since this project is a
project with foreign collaboration, it re-
quires release of foreign exchange and all

to say that

those things. 1 think more drastic remedies
have to be evolved to streamline procedure !
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if big projects and the industrial invest-
ment is to be accelerated, particularly in
the priority sector,

Sir. 1 also wanted to draw ihe attenlion
of Mr. Subramaniam to his own assurance
and to his predecessor’s assurance when he
was the Minister of Industry. We always
give a fall talk and a sympathetic slogan
of helping the small scale industries and
encouraging them, I draw the attention of
the House, though the House is very thin,
and I hope that many of my colleagues
will remember that we had got assurance
on two counts.

THE VICE-CHAIRMAN (SHRI V. B.
RAJU) : The House is not as thin as it
used to be.

SHRI ARVIND GANESH KULKARNI:
The House is not so thin as it used to be.
Thank you very much, What 1 want to
say is that the small scale industries in
this country do not produce the products
which can stand on their own. Most of
the small scale industries including the
industries set up by the educated unemploy-
ed are working as ancillary units. After the
Emergency and the 21-point of the Prime
Minister, I wrote to the Prime Minister
that proposed help to the handloom sec-
tor is welcome, however, Government bave
not considered genuine demands of the
small scale industries. You have done
something for the rural poor of the coun-
try, but the statutory protection required
by the small scale industries is still denied
to them because the officers in the Finance
Ministry are not agreeable to tne proposal
of the Ministry of Industry. (Time bell
rings). 1 am everyday receiving comp-
laints. You will be surprised to hear that
the ancillary units are not paid by the orga-
nised industry for one year or 1-1/2 years.
Who is to protect the small scale industry?
The small scale industry is not only the
supplier of ancillary parts to the large scale
sector, but it is also the banker. The
small scale sector gets money at 18 per
cent and supplies to the large scale industry
without interest. This is the state of cal-
lous negligence by bureaucracy.
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The second assurance given was about
the equalisation of prices of raw material |
to the organised sector and the small scalc
sector, Sir, the Finance Ministry is with-
holding the proposal and nothing is done.
Very recently, I was told by the Minisier
of Industrial Development that he would
be going to call on the Mimster of
Finance. When the Minister of Finance
was the Minister of Industrial Develop-
ment, he bad assured the same thing. So,

the ball is rolling.

1 have to suggest some measures {0 In-
crease production. You may be aware—
you also come from Andhra Pradesh— '
that very recently a levy on sugar way
declared. Dr. Ahmad is not here. T would
request him to understand the real prob-
lem of sugar. If you want more sugar to
be produced, who is to finance the new
sugar factories and who is lo finance the
investment in the sugar factory? 1 ask the
Finance Minister. Let him say that the
finance is available with the Financial Cor-
poration. T have been working day and
nicht in the co-operative sector. We neced
about Rs. 6 to 7 crores for a co-operative
sugar factory of say 250 tonnes capacity.

Sir, a Rs. 7 crore sugar factory is not a
warthwhile proposition as per the study
made by the Industrial Finance Corpora-
tion or some other agency. [ have got =
report that was published in the Hindus- ;
tan Times which says that the raising of
capital cost resulfed in lower new invest-
ment. This is not only with regard to
sugar but also with vegard to textiles. Sir,
a new co-operative  spinning mill costs
Rs. 3.5 to Rs. 4 crores. The capital invest-
ment has been denied by the financial insti-
tutions because there is no proper cash |
flow or what you call commetcial attrac-
tion. Sir, with all humbleness T would say |
that all this tall talk and all this talk of |
new investment and new productive forces
being encounraged will be of no use if an
integrated 4pproach is not taken. When you
want more sugar and when you want more
cotton yarn and cloth, who is to make the
investment? T fully agree that investments
are uncommercial and they are not profit-
able because of the usual yardstick of 15}

T 25 N3S/75—>

[28 JULY 1975]
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years period of repayment. So, in the in-
terest of making the 21-point programme
a success, the Government naturally will
have to come forward and the period of
repayment has to be lengthened from 15
yvears to 30 years. Otherwise, there will be
no sugar, and there will be no cloth. [ hape
Shri Subramaniam will appreciate what I
have suggested and will give a categorical
reply. Sir, in the Fifth Plan, new invest-
ment in textiles, sugar, fertilizer. paper and
cement is not going to take place because,
firstly, there is a paucity of capital, and
secondly, the investment though small, is
costly. To make it a workable proposi-
tion the rate of interest has to be cut down
and the period of repayment hay to be
lengthened.

Sir, my third point is this. Particularly
in the case of sugar, there is a report by
the Sampath Committee which is still lying
with the Finance Ministry. They suggest-
ed new concessions for new co-operative
factories. They said that since it is found
that this type of capital investment is not
commercially feasible, some concession has
to be given if investments have to be
made.

Sir, my last point is about rural indeb-
tedness and the seed programme -Sir, it
is a courageous act on the part of the Gov-
ernment that they have helped the rural
poor by removing the rural indebtedness
in the private sector. | really congratulate
them. Tt is logical and rational that the
concession should be extended to the co-
operative sector also. In the co-operative
seclor, the rural indebtedness has gone to
40 to 45 per cent. There were reports by
Dr. Gadgii, Shri V. M. Dandekar and
very recently by the Date Committee. They
have gone into this problem. 1 suggest
that the rich farmers, wherever responstble
for this, should be punished and their en-
tire property should be confiscated, But the
point is that small farmers, owning a hec-
tare of land or two hectaros of land,
for no fault of theirs, bezause of drought
or because of fall in prices or because of
bad seeds and no capacity to put inpufs,
suffered a great deal, and now they are
not getting the loans. Wherefrom do you
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{Shri Arvind Ganesh Kulkarni]

get these seeds? In the co-operative sector,
he is not being supplied. Very recently, a
friend of mine told me that he got a per-
mit for the supply of fertilizer. But the
marketing society, being in  defavlt, the
fertilizer could not be supplied.

Sir, some time back, when Shri Subra-
maniam was the Minister for Agriculture.
I brought to his notice about the adulte-
rated seeds and he was also very much
concerned about it. Sir, recently, Agmark-
ed foundation seeds brought to Maharashtra
from Andhra Pradesh were found to be
adulterated. The poor farmers have been
purchasing the seed at Rs. 6 or Rs. 10 per
kilo. If the seed is adulterated, how can
that money be realized? Unless the Gov-
ernment goes all out for State produc-
tion and power supply the agricultural
production will suffer.

Sir, 1 say that this 21-point programme
is a very laudable programme but party
workers have a great stake in success.

We should all involve ourselves. I
would appeal to you, Sir,—you are also
the Deputy Leader of my Party—that the
involvement of the party cadre in the im-
plementation of these programmes is lack-
ing at the district level and a way has to
be found out so that the scarce human re-
sources, valuable human resources, which
we have got in this counfry, are involved
in this process and the implementation of
this programme will be a success only if
the party workers are involved. T sayv that
the bureaucracy cannot deliver the goods
and not depend upon the bureaucracy.
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[28 JULY 1975]

[
|

forae @ W@ N, Dael ¥ wEEw @ @ oA

Eecac i (LR G T ke G
oeae @91 & WAt § aumar § 6 Swl
T TFT ¥ TR AT qEFNE F A
¥ fegram # Q7 w91, fegram & 1O
FATH AT W TgT F ey o, gl q
et g 6 @ S & wden ¥ e
# WA FY TF AT arEar e

Fofre % 7% froor firelr @ st 7 fawarg
R EwE AR o qur waer faer @)

I

{

for Economic Progress 78

¥ aas & &g aw a0 &0 9w g
% # #w o gfam A a1 Twoa
qg TAMR WX WA W gEd § Aged
w]H AW, A FT A WG &7 qg AW
AT & W oA WEr v | ghtar &
AgL Ag FOAE QT g gFAT | ga g
TE § Fem 7w ¥ w=x 3@ At ¥ qa-
afrs Q& ¥ AT ga Gar & & oA
wew &ew fee ¥ fad, ot e ¥ f4d
SHY HAW Ffhew T AGEW & THT AT §
THAAT Z F I N & AEw a%T WA
g & fegmam w1 o #, fegeam
¥ HATH FT UF 79T GIAAT (07 & 590 0F q97
TR dTT g & Ay WeA s Wi 2 R
F ardfEar feard s @ 4), § ardfen
gl g0 A @ FAEr S @ oA v g
W War § gL v ¥ wwmar §, b
# gue f5 dwd AT B 42—48
) g qgT § gIWE w3 2 wafw
fargea@ faw T wEEr aXAE w4 §, dfF
TIH WAAF THEIC 39 Aew § [e@rs, #ur
T fr fggem & am owe W@ g, fae-
& 9 FA G g, gH0 Fela &t
NS G & fegem F weak SadE
# FEET d77 @ 7 @) fggerm @ e
F gAMT AEAT § 98 ¥ FF Flew oW
o g, Ffe7 & wfov gfiwarg mi g afew

fegram & wAaT ¥ AU TRy gl &
TE q, T TR IR HT A9E T W

AT a¢ F1g 9T A § FF aFO g
fr fergeam #r AemsE arer mmedr F &R
F mwax W W fegem W WIS &
= A e R S ¥ @ AW 8w
R F ger AAAERF ®E I A gAY
Tequa 9% wIEAT g6 A T F Al
forfl & sedam F @ ar fedw &
# g s weae aoE fasit g 3R
I wEE ST wrm g, A @ wmE §
¥fes 7 qHW HLEW@ 9 EEA A
| qmm ) s S dawr B Sfea G gy
| 78 oft wom & & wowar £ 5 o swm



79 Re. New Programme

[+ fa= wgwe Erwl]

F 0 & qE AW UF AL IR F AT
™ gmel ¥ .4™ gW d9) @ gu P
gt & ug A9 4% WT g 59 S & 9

ga fegmm & wam &1, fegeam &1 owar |

#1 A e faer g gt oX ¥ A wEm
fF &9 =@ T FT AAREFE FEO AEd
R Ty TN qEEEE qWl & §wer 3
S IW T TANWIA B Ag WEW R
ST ST AT & g &N g AR
F O 9T Fg & A SHRT Tl WEAT |
g A SEW & S gw § owAw dwd g
S g9 & WgAq WEar g, S SEeE AR
1@l 9T gw @ qeR § owew A
@ g qar FT a6 fomd qg qEEre A
Fedre gAi | g AR TF AgaY aE
il

¥ oo w® aRAA A feem &1 o,
FHIET 7 apard w1 & fomer S &
& FG1 aRT) mmhe aw fggem &

AT AV FAT ATEA ? ag Ag WEA g fw

I F W uF S sEL ga & W
F IW ST FeAd @R & lew €
T Fifaw g e &F oA & &W
gga 4 o T A F W FEAd @dw

¥ watas @ Fawww g 5 fegmm ¥

28 FET MWET F A ¥ TAT G g —
T WIS AT gEE wErE e aEE
qUA FI——TEA A AAA HS AL oA
#F T Gl wew ¥ TR A qawm
% R @) e s W, e sl
@ A uF AW A oA @ o gw
CAE FIA0 AifEd 1 ag e qun g faad
FRO AR K FIAT Fwdr F F owwear g
fragawiae #1 feamm few g
R & fasra § S Ag Agr av) m;e
ag g w1 fra, feedteqem fowew @
qes i @@l gar AT ST AW A SR

AR F Ewl ¥ oft gE A orF Awew

F FrEr ¥ oS gE @ W 99 S &t
Fdm & aaive femm & oww qmoAw

{RAJYA SABHA]

Sor Economic Progress 80
TEAWT S a1 4 a9\ 99T T 2y

W fau o9 qew @ oA W7 & fF oed
THEH & TG T 9 SR FIX &
ERIT 4

AT AW AN % ag foFam A oo g
5 oM o § atfor @ €, dow W
TN AT AT QX FWEA T TG F FAT g
& = gmm @ awdig 5w omE ¥ o9k
L @rmmEt & A7 3y @ gedt §owa i o
TRE UF WX W qEr a6 e avg
¥ W 9T, FFIT 98 AT A9 & Iu%
FE AT AT FFA F A A IW @
¥ R STOMW ¥ weEw dT W
P2 AT SR R wme 2 e
AT AEW T W Aq@ wem ogm R
T FTW =T gate @@ R oad e
| gEafas gar ¥ owe W ¥ e & &

aX ¥ ux wwEv omd AR frar smam

A I8 T A TE T S &
L FT aFiEr BT AT WEAT G RLE T AT

C TT WEET @ oawar 2 ogd AR T oy
T HIT FET TR #1 aF qes
T @ oS T g F FRw S fawe
gRt & A 3 s adr @ w0 wwfad
AT TN Ag IR gH g wie qx wurer
| S 3 afee @ife w@ arfor 7 @ @ aw
¥ F0 W AN @ wT FW FT AR
I fasmar 7t #1f fora &Y & wvew o
TIE F AT A W AF ) A AN F
B o <SSl @ wd ¥ e w oaga g
THL ggr £ 1 @MY & wwwr g fF oww
R w1 A W gadr aersa, Gy
aifew, &9 TR W ST EE AT
DA AR Wi Y e #T d ar gw
'mﬁ%&agﬁ%rwma‘rwgwmm
| wmr

f A FAR Heh F WAL G @ TN ;T
freen & o9% o o 7 arfmr 2
e & dhR o= wgRt & e @gew feraa-
' AR g WX A FAFE g oamar 2, A



8l Re. New Programme

W g A A A<l w1 FAAd gF gilfed
T A 2 fF ag 99 mem WqE a0% ¥
R g9 AR FM FX wh | §auEw § W
9 @rEr #1 g B T gt A AW
THEET F qETET 8, T T WA F aEA
T TR g @ gorA & faafaw ¥ ow
9 F A LT F AMWA @A ARAT §
TH G A OWR WEU AF g WggE @l
T AR FgAAe fRar T 91 & WA g
5 o ast w gl o feewm & SoW
FT AT WL FEAW AF WY GEAFTEET AR
I @A Ui W SER! IRIANRE FTET
RIS A SO T T B E - B ERIG
g Fawsm g fF 9 5@ o #r IE
F AT AR FEE & HE<  TEIAIHE gy
fomr war A 72 0F AEAE @W TR
ZElT | TR T S EAR ew § g W
SEXA T oaw &1 g 5 e avw aw
davst & o) faare & @i o wafEr
IAT TeW H Aesige fAem & s oww A
A B4 AT N AU TWTETE 4 qI UL UF
SE & @a oz 9w & faw mEwr &
TSR TGl & | gl 9% UF g a0 AT 0
A g7 & Wl 9w T oam g T @™
T g &t fasma ad 7% a @ &
afae & s g &5 awaner ey A a%s
T @E qEss & A #iR 3w S
FT @ T AT fFw AET A T oagr ¥
any § gEgEr d&r M Wk Sy gl
1 A FTURr 9gF A7 0 g AR gre gae
AT SR TET . ogw Wgir § AR
GRS A-c

9 @ ¥ "8 A 99 W A
Tasl fAmr wwear g fFogmd mm
fafreze § o7 ug S F gt ¥ e
fFn g, " Swm AEEifEw, gham
o Afem gEEtadr & ai § oF &% a|r
wisrfm g A Ao @F o 2g
TN A= g Fogw A9 At &7 a8 w6
g oS § fF 3T A3 A # oA gwee

[28 JULY 1975]
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SHRI N. H. KUMBHARE (Maha-
rashtra) : Sir, we welcome and extend our
support to this 21-point economic pro-
gramme. The Republican Party has al-:
ready declared its support to this pro-
gramme by a resolution passed by the !
Central Executive Committee which mer
at Delhi.

Sir, T would like to be very brief. ln the
first place, the Republican Party feels that
this economic programme will go a long
way in improving the conditions of the
weaker sections of the society. Though we |
have been saying about justice, growth with'
justice, unfortunately it seems that no posi-
tive action was taken in the past, to ensure
this social justice. The  prosperitv was
shared only by a section of the persons at
the higher level and that prosperity has
never percolated to those who are at,
the bottom. Now we feel that certamu
measures are being taken to ensure that
these poorer sections of the society also get
their due share in the prosperitv of the
country.

Sir, one of the measures to be adopted 13
in relation to the fixation of wages for
agricultural labour. The problem, accord-
ing to me, is two-fold. Firstly, quantum of
wage has 1o be fixed and secondly, there
bas to be enforcement of the Minimum
Wages Act. In fact, the minimum wage for
the agricultural labour has already been
fixed under the Minimum Wages Act by
almost all the States but our experience is
that despite the fact that there is a statutory
provision, the workers actually working in
the fields have not been paid at the rates
specified under the Act by the respective
Governments.

[THE VICE-CHAIRMAN  (SHRIMATI
PURABI MUKHOPADHYAY) in the
Chair.]

Therefore, the first problem is the fixa-
tion of a minimum wage, how much should ,
be fixed as the minimum wage of a wor-
ker. The concept of a minimum wage is
this. He must have so much that will en-
able him to feed himself and family. Keep-
ing in view the existing cost of living, my

[RAJYA SABHA]
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submission is that nothing less than Rs. §
should be fixed as the minimum wage. 1
have referred to the problem of enforcing
the minimum wage. As I have said earlier,
even though the minimum wage has been
fixed, it has never been paid and there is
no machinery to enforce it. So, something
will have to be done. We will have to sct
up an administrative machinety backed by
suitable legislation, so that no employer
can think in terms of not paying the wor-
ker the prescribed minimum wage. For ihat
purpose it will be desirable to make a law
by which any person making default in
the payment of minimum wage to the
worker shall be liable to be imprisoned.
Unless that stringent provision is there, T
do not think anybody will implement the
provision. This is my first suggestion.

for Economic Progress

My second suggestion is that ihe mini-
mum wage should also cover all other
workers. There is the exploited class of
workers who are not protected by any law
whatscever. There is no law that protects
them, Therefore, it is high time thatr we

| went in for a national minimum wage. If

a national minimum is fixed, then the wage
should be paid to every worker, whether
he works in the field, where he works in
a shop or whether he works on the road.
It is high time we expressed the nation's
determination to see that every wage-ear-
ner 1s given a fair deal. Unless this is done.
I do not think we will be able to eradi-
cate poverty. Madam, my submission is
that, in the first place, we have to locate
poverty. I think therc are three types of
people who are afflicted by poverty. First-
ly, there are those who are unemployed.
Secondly, even though they work, they are
not adequately paid. They do not get a
fair return for their labour. The third
category is the marginal farmer. If you
cover all the three categories, I think vou
will be able to eradicate poverty to a great
extent. It is desirable that we should not
only protect the agricultural labuurer but
also protect all the workers. The other day
I gave an example of a public sector un-
dertaking, viz, Air-India. If a worker is
employed directly, he gets Rs. 322 per
month, but if the same worker, doing the
same work, is employed by a contractor,
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be gets Rs. 105. This is the disparity.
This disparity has to be done away with.
The only solution for this low payment is
a national mimmum wage.

My next submission would be about the
homestead land. It is a good thing that the
Government has come out with a scheme
that every person who has no shelter of
his own will be provided with at least a
homestead land. There was a scheme of
the Government which was initiated, I
think, in the year 1971, and according to
this scheme, the entire expenditure in the
matter of acquisition of land and its deve-
lopment was borne by the Central Govern-
ment. We fail to understand why
scheme hag been abandoned. Unless the
Central Government comes forward to
finance the entire scheme, I do not think
the State Government will be able to bear
the additional burden of expenditure. So,
it is high time that the Central Government
itself financed the entire scheme.

1t is true that the entire 21-point program-
me does not stand for radicalism because
unless we go in for structural changes, it
would not possible to have equality in the
economic ag well as the social fields. If
the Government is really sincere
eradicating poverty it cannot be done unless
employment is provided to every person. It
is therefore high time that the Government
seriously considered an  Employment
Guarantee Scheme. If an agricultural
jabourer does not get the wage which is
prescribed by the Government, he will have
to starve because he does not get any al-
ternative employment. Therefore, for the
purpose of the successful implementation of
the minimum wage programme, it is neces-
sary that the Government must provide al-
ternative employment. Speaking about the
employment guarantee scheme, the Maha-
rashtra Government has initiated a scheme,
a Rs. 50 crore scheme, by which they would
provide employment to as many as 30
lakhs of unemployed persons. No able-
bodied person who wants to work will go
without work ; he will be provided with
work. That is the ambitious scheme.

[28 JULY 1975]
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As I have already said, if the Govern-
ment is sincere about eradicating poverty,
it is its bounden duty to provide employ-
ment to every able-bodied person. I think
it is high time that the Central Government
came forward to help schemes like the
Employment Guarantee Scheme.

With these words, I conclude.

SHRIMATI SUSHILA SHANKAR ADI-
VAREKAR (Maharashtra) : It is almost
unthinkable, one almost feels that one is
under the spell of a dream when one sees
all around a new sense of dynamism and
vigour prevailing among all classes of
people during the last one month. Madam,
the proclamation of emergency has not
come a day sooner. And it is equally true
that this proclamation of emergency could
not have by itself stirred the people to
action. On the contrary, it is the general
experience that an emergency atmosphere
stuns the people into being a little inactive
or lethargic. But by placing before  the
people the 20-point new programme  for
economic progress, the Prime Minister has
converted the emergency into a historical
challenge. She has very rightly said that this
programme under the emergency atmos-
phere is ‘a chance now to regain the nation's
spirit of adventure’.

These prophetic words of the  Prims
Minister. Madam, have come true. Th
Prime Minister’s speeches and the directior
given by her have made it very clear tha
we are no more at a cross-road, we are n
more in a situation of chaos and confusio
and democracy is no more in peril ¢
claimed by some leaders of the Oppositiol
Today the period of doubts and misgivin
is over. The mew 20-point programme
conceived to serve, sustain and make ]
Indian people march forward with mo
confidence and with a sense of more disci
line and dedication in a new atmospher
This, Madam, is not at all a struggle f
power as it was made out, It is nothing t
redeeming our faith in democracy and ¢
ideals.

Madam, the Prime Minister hag said t
in this 20-point programme there are so
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[Shrimati Sushila Shankar Adivarekar]
that are new and others that were set forth
earlier. In 1971 we promised a new deal to
the people but circumstances beyond control |
slowed down our pace towards our objec- |
tives and misguided by some vested interests |
the situation looked as if it was beyond |
repairs. But it was not so. The very fact{

]
I

that the whole nation has responded glori-
ously to her appeal and the atmosphere of
cynicism and defeatism which prevailed
just before the emergency has been trans-
formed into one of dynamism and purpose- |
fulness, is enough to prove the point that the
people of India were not interested  in
dragging the country towards a situation of [
|
|
!

total destruction and anarchy. This far-
sighted policy not only saved the country
but also the mental attitude of the people.

Madam, this 20-point programme is a |
proper and effective mixture of the most,’
urgent demands and urges of our people}
and particularly of the people who are .
socially and economically under-privileged.
I must say that it is a package which deals
a big blow to the vested interests which |
have been consistently and cunningly thwait- \
ing the implementation of the progressive§
economic reforms since the bank nationali- }
sation became a reality.

The package, Madam, is a fine blendingf
of curative and creative measures and the |
short-term and long-term economic actions.
It has created amongst the smugglers and i
the hoarders, the money-lenders and the
blackmarketeers a sense of fear, and in the
workers, the landless labourers and the un- !
employed a feeling of relief and happiness. .
Tt is difficult for me to convey in words |
the impact which the 20-point programme ‘
had on the various sections of the people.
1t is like a fresh, new breeze of life. The
people began to see the same economic pro-
grammes in a new light, in a new perspec-
tive and started realising the forces that
created the impediments. It is not that all
these vears we have not achieved anything.
[t is no use painting a very gloomy or
very rosy picture. But let us face facts.
There are great achievements in the sphere
>f planned developments, And there also
yave been some shortcomings. We were

!
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making efforts to correct these imbalauces
and wide disparities that were prevailing
and to maintain the price rise. But now in
this clearcr framework of mind and the
will of people and also of the bureaucrats
who were also the target of attack, all the
responses will be greater now to achieve
the objectives.

Madam, all these programmes rcquire
popular participation of make a success.
There is equally a necessity of mass in-
volvement programmes. They might be
simple in structure but they must be colossal
enough to engage the maximum manpower.
This will utilise idle rural manpower and
also attract young, educated, trained per-
sonnel to be involved in it. And for this the
Prime Minister has already given a call
to young educated men and young entrepre-
neurs to engage their energies and efforts
to help in socialistic reconstruction. This
will help to achieve rapid economic
growth and utilise the large man-power, the
majority of whom are neither participants
nor beneficiaries of developmental activities.

3 P.M.

Our railways reflect our economy very
well, The first class compartment, which has
less number of passengers, is consuming a
greater and greater proportion of the avail-
able resources, while the second class com-
partments, which carry a large number of
passengers and bring more revenues, are
neglected completely and thus life is made
harder for these second class people at the
cost of the first class people. And so the
emphasis in this 20-point programme,
followed by some immediate actions, for
the relief of these second class people, has
renewed the hopes of the masses of people.
The landless labour, the bonded labour,
the small farmers and poor artisans and
i craftsmen not only feel that they will be
J’relieved of their debts, but they are ex-
i tremely happy and grateful because due to
{this indebtedness, not only were they ex-
| ploited, but their womenfolk were used for
immoral purposes. Young, minor girls and
women were sold and they were silent spec-
tators cf this cruel and inhuman sight.
Madam, this stcp will also restore back the

{

| honour and dignity of women.

N
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The unemployed and also the low in-
come middle-class people all have a feeling
that now the Government means business.
The Pi.me Minister has very rightly called
upon the people to follow a far stricter
code of austerity and I am sure it will be
foilowed at all levels, In this context, the
Government’s measures to re-examine the
cases of tuxurious flatg for re-assessment are
a welcome move. But, Madam, T fail to
understand why before any action is taken
in this direction, a notice of a few days is
given to the owners of these luxurious flats.
The result is that we see a number of
costly fixtures and furnishings disappearing
from the flats. Can we not stop this ?

Another thing is, why in this emergency
period when newsprint is so scarce and it
can bc directed for better purposes, it
should be wasted by newspapers for adver-
tisements of such elementary products like
soap, toilet powder, beauty aids, babay food,
diugs, blades, radios, T. V., etc.
should not the manufacturers be asked to
exhibit these products at Railway stalls,
co-operative stores and such places and
leave the newsprint for educating people
on a number of important issues ?

Madam, one more request that T would
like to muke is regarding re-examining our
attitude towards the State lotteries and chit
funds which only help to weaken the
people’s motivation to work in an honest
manner. Small, young children are mov-
ing in the streets to sell these lotteries.
What impact are we creating in the minds
of these young children? In front of
schools and hostels, we find boards dis-
playing the sale of lotteries. How will it
affect the young mind? Will they be
motivated to work, or will they be motiva-
ted to speculate and be rich without effort?

I would also like the Government to
reconsider the policy of advancing of loans
by the nationalised banks and the Life In-
surance Corporation for marriages and
construction of posh hotels and houses.
Madam, it only helps in spending money
for vulgar display of wealth, The money

(23 JULY 1975]
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The Prime Minister has assured us that
the 20-point programme will be followed
by some more measures. 1 think that this
is most nccessary. The country-wide rec-
eption to the 20-point programme is so
good that it is quite necessary to move
briskly ahead to spelll out other measures.
1 do not know what those new measures
will be, but I am sure that they will all be
sieps 1n the right direction. But I would like
to mention some steps that people would
(1) ceiling
on urban property; (2) de-linking of the
newspapers from the big business owner-
ship; (3) strengthening of the public dis-
tribution system by imposing a levy on the
manufacturers of essential consumer goods
so that the prices remain steady; and (4)
restrictions on  big monopoly houses in
whose hands the money power and econ-

“omic power have accumulated. These are

Why |

that I would like to suggest.
the Prime Minister has

some  steps
Sometime back

very nicely analysed the situation and
" said. I quote :
“We do not belittle what has been

done, nor yet underestimate what remains
to be done. We are acutely conscious
that before life can be made comfor-
table for the few, we must make it bear-
able for the many.”

This is thc main theme of the new econ-
omic programme and she has always ex-
pected that the support and goodwill of
the people will give us the confidence and
strength to face all the challenges, whether
they are external or internal, with renewed
hope and aetermination. Let us hope that
this new exciung era will make every acre a
pasture and every home a factory and will
end the exploitation of the weaker section

1 of the people. With these words, I would

like to support the Motion.

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) : Shri
R. Narasimha Reddy. He is absent. 1 am
just cutting out the names of those Mem-
bers who have given their names but are

can be better utilised for public purposes. | absent. Shri Gunanand Thakur,
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THE VICE-CHAIRMAN

already taken 15 minutes . . . (Inferrup-

tiony). Please sit down.
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(SHRIMATI |
PURABI MUKHOPADHYAY) : You have |

|
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SHRI ABU ABRAHAM (Nominated) :
Madam Vice-Chairman, the new economic
programme has been widely welcomed in
the country. 1 share the enthusiasm of the
Government and I welcome the measures
that the Prime Minister and her colleagues
have undertaken to do. I fully support the
speech made this morning by the Finance
Minister. [ wish the Government all suc-
cess in their endeavour. But, like many
other people who are not experts on eco-
nomic matters, 1 too have asked myself a
simple question—why was it necessary for
an emergency situation to happen for this
programme to be carried out ? After all,
there is nothing very new in the economic
programme. These measures have been part
of the Congress party's policy for a long
time. Indeed, it is interesting to note that
the two States which have to a great
extent—I do not mean entirely, but to a
visible extent—carried out many of the
20-points in the programme are Kerala and
Tamilnadu, neither of which has a
Congress Government, Therefore, it seems
to me that it is the slackness on the part of
the Congress Governments in the States
that has brought about the present economic
stagnation in our country.

If only the members of the Congress
Party had taken land reforms and such
other basic measures sufficiently seriously,
we would probably not have had this emer-
gency which hangs over the whole country
as a cloud of anxiety. Of course, I appre-
ciate the reasons which made the ‘Govern-
ment act swiftly and firmly to prevent
chaos. Madam, I have been totally opposed

[RAJYA SABHA]
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fact, I said so in the debate on the JP
movement last year, and warned that this

" kind of movement will disrupt democracy

" in this country. So, I have had no sympathy

either for the opposition or Mr. Jayaprakash
Narayan for doing so. But what has hap-
pened is that in preventing chaos, we also
now have to suffer a drastic curtailment ot
our liberties and the suspension of many of
our democratic rules and procedures. When
one looks back over the last four or five
years, one realizes what a tremendous
amount of time and energy the members of
all parties, includimg the Congress have
spent in pure political manoeuvring and
manipulation, The Congress Party which
had the main responsibility to carry out the
economic programme for which they werc
elected to power is, therefore, I would say,
guilty of neglect and delay. They should
take at least some of the blame for the
present crisis in the country.

Madam, T hope, the new emergency
measures will bring a sense of discipline
within the Congress Party itself. Histori-
cally, and even today, the Congress Party
is made up of many different elements,
ranging, if I may so, from right reactiona-
ries to left adventurists. If the emergency
gives the members of the Party time to
think of their past lapses, if it enables them
to acquire a new sense of purpose and
selflessness, then that alone will be a great
achievement. For the moment, many mem-
bers of the Congress Party seem tu feel
clated by the effect of the strong drug,
which T call the emergency, But they should
remember that although the strong drug
may cure the disease, it can have bad after-
effects, Madam, I have a fear that many
members have become so enthusiastic about
emergency that they are likely to think of
this as a normal situation. I hope it is not
so. Listening to some of the speeches from
the Congress benches in the last few days,
I noticed a rather monotonous repetition of
the virtues of emergency. I find this some-
what alarming. Madam, it should not be
necessary in a country of rhature people
to have to enforce such drastic measures

to the JP Movement. I am saying it because | to ensure that people come to work on time
I do not want to be misunderstood here. In ! or stand in a queuve at the bus stops. I
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would like to know how many times, Mr. | press, I hope Members in this House will

Qureshi, the State Minister for Railways,
for instance, made surprise visits when we
had the full democratic system. Can any
one explain to me why the Ministers could
not enfarce punctuality in normal condi-
tions and why they should enforce it only
in an emergency situation like the one
which we are now having ?

I am sure, emergency measures will help
more production because, already indus-
trialists and trade unions have supported
the emergency, and they have also achieved
a measure of co-operation between them. It
is natural that the industrialists and busi-
nessmen are happy about emergency
because, at the best of times, many of
them have not cared very much for the
principles of democracy and they always
had a sneaking admiration for authoritarian
rule. Therefore, I hope the Government will
keep a watchful eye on these people and
also other sections of society who are in-
herently, I think admires of authoritarian
rule.

Madam, I believe that democracy is not
just 28 years old. In this country but it goes

back to a few thousand years. Independence !

of mind, free thinking, the individual pur-
suit of truth, the intellectual tolerance, all
these are an integral part of Hindu tradition
and, therefore, a tradition of our whole
society. So, I do hove that the Government.
once they have set this country on the path
of discipline and hard work and once they
have set these economic measures in
motion, will waste no time in restoring the
democratic rights of the people.

Madam, one of the worst aspects of the
emergency is the censorship of the press
and I am personaily involved in it, but
I am not talking about my personal prob-
lems today. I want to be more general
than that. Not even during the World War,
under British rule, or at any time during
the 1942 movement, have we had a censor-
ship so drastic as the present one. A free
press is an important part of the demo-
cratic system of a country and whatever
differences Parliament may have with the

realise that without an independent press
Parliament itself cannot function effective-
| ly. One of the evil effects of censorship is
the spread of rumours but even more
serious is that people are likely to lose
their faith in the press as well as in the All
India Radio. If these institutions of mass
communication lose their credibility with
the public, it will take a very long time
to restore that credibility. Already there
is a great deal of cynicism in the country
about the A.I.LR. Lately, it has become so
boring that people have started switching
ofl in the middle of a news bulletin. Qur
newspapers too have become equally boring.
People are afraid to write.

The other day when T was in Bombay, the
Editor of the Illustrated Weekly, who is a
very staunch supporter of the Government
and the Prime Minister, told me that he
is finding it so difficult to run the paper.
Whereas he used to get 200 letters a day
in his office, now he is getting five. Many
people have withdrawn their articles which
' they had written months before because
they do not want to get into any trouble ;
even articles on science and technology
have been withdrawn because they fear
that it might involve them even indirectly
| in some criticism of Government policy.
This is not what the Government intends
should happen. These are all the sad effects
of this kind of blanket policy of censor-
ship, and the Guidelines are so vague and
so general that it is very difficult for a
‘number of functionaries in the Press Infor-
mation Bureau to administer this properly,
with the result that journalists have lost
their flair, their professional flair, and their
interest in the work. I do not know how
| we are going to revive that interest which
is necessary for the proper functioning of
the press, if we continue with censorship
for a very long time. In a country with
such a large population of illiterate and
poor people, the free dispersal of informa-
tion is an important necessity ; not only
important for maintaining our freedoms
but it is equally important if not more
important for the very economic develop-
ment of this country, about which we are
talking here today, because our newspapers
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and magazines have a role to educate the
public. In the long run, this is precisely
what they have been doing. It is easy to
be cynical about the press, but we shoula
realise that we get more information und
education on day to day affairs from the
press than from any other source. There-
fore, 1 beg of my colleagues on the Cong-
ress benches to think about this matter and
cieate opinion within the party to restore
the freedom of the press which is vitally
important for our economic development,
for our rural development and for the
development of science and technology. To
muzzle the press at this time when every
bit of co-operation has to be obtained from
all sections of the public for the develop-
ment of our country, it seems to me, is a
grave mistake. A controlled press will also
hamper the cultural, academic and intellec-
tual life of the country and it will produce
conformism and timidity of thinking. For
any creative work it is essential that all
{egitimate opinions should be allowed to be
aired.

The Minister, Mr. Subramaniam,
morning appealed to the opposition Mem-
bers for co-operation. I hope that co-opera-
tion will be available. T hope the Congress
and the opposition Members will work to-
wards reconciliation and towards removing
the bitterness and cynicism that has come
over our society so that we can go forward
once again as the world’s largest demo-
cracy.

Thank you.

THE MINISTER OF INDUSTRY AND
CIVIL SUPPLIES (SHRI T. A. PAI) :
Madam Vice-Chairman, T am happy that
the 20-point economic programme has re-
ceived universal support from all sections
of this House. The hon. Member who
just preceded me has said: “Is there any-
thing new in it ? The Tamil Nadu Govern-
ment or the Kerala Government imple-
mented it.” So also have so many Cong-
ress Governments implemented in parts.
But what is most important is to realise
that the nation was losing its grip. All
of us consciously were representing certain

this |
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sectional interests. There could not possi-
| bly be common agreement. There were
certain problems which could not be
moved on party lines. They require com-
plete identification of all people who are
better ol in this country. There was no
question that we could bring about a new
society in this country safeguarding our
own interests and trying to change the
Status quo without being willing to change
ourselves in that. Therefore we have had
so many conflicts, so many ideologies and,
perhaps, speeches being a substitute for any
kind of action. But the country possibly
i could not wait for it because somehow
it has always a tendency to react to an
emergency when it is declared though 1
for one, Madam, believe that we were
under an emergency, faced with several
problems, economic problems and the prob-
lem of inflation. The section of the people
worst hit who are the poorest people and
the growing unemployment problem require
the united will of the whole nation to pull
together rather than fight for sectional ir-
terests.

i

The 20-point programme the Prime
Minister has placed before the country
only emphasised one aspect. It calls for
the identification of the whole nation with
certain basic problems. She has provided
the programme as an answer to some of
these problems. One is : Can you have a
large section of the people, the rural popu-
lation in absolute poverty, in absolute in-
' debtedness ? The small farmers’ who form
the bulk of our population who are today
provided with all the facilities that are
reserved for the development of agriculture
by all kinds of institutions that we have
brought into existence have not been able
to benefit by them. Every slogan, every
movement is being taken advantage of by
the better off section of the people in the
name of the so-called common man, in
the name of the so-called poor people.
Therefore it was necessary to point out
that this state of affairs would lead to
complete chaos in the country and it re-
quires a reawakening and re-examination
on the part of us to see whether the way
we were going was the right way, whether
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the problems that this country was facing
were the same as any other country was
facing and whether there was any text-book
model which we could copy from others. |
Now therefore it is not merely a question
of taking up an economic transformation
but a social transformation as well. Our
society has not progressed by passing legis-
lations only. Many of our programmes of
land reforms have failed because somehow
there has not been a strong public optnion
which supports their implementation. It
creates many problems even if the Consti-
tution gives you permission to do what you
like.

Similarly we have ignored the existence
of three crores of small farmers, two croies
of agricultural labourers, their upbringing
or improvement of their lot who, through
their own hard work should create befter
opportunities and a better life not only for
themselves but perhaps a large segment of
the people who are below the poverty line.

We have g growing unemployment prob-
lem. Those who are employed have become
so selfish that they are not worried. I sup-
pose, ordinarily one in a society would be
expected that he would be responsible for
creating similiar opportunities for those
who are less fortunate than he is.

In fact, Madam, many of us today, be-
cause we had chosen our parents rightly or
were born in the right family or in the right |
place, have had the benefit of education |
and position and status while millions of
people belonging to our own age group
have been denied even the ordinary lite-
racy facilities and are condemned to
poverty on that account. The least that we
owe to these people is that by our effort,
in every sector of the society wherever we
are privileged to occupy a position, we
create similar conditions to others so that
the weakness in our society of a big pro-
cession with only a few of us in the front
and with a big gap in between and a large
section of our population limping behind is
removed. This is something which, T do
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not think, is an image which we ourselves
should picture. So here we are called upon
to make a national effort.

Take, for example, the problem of un-
employment. Those who have jobs want
more. I do not deny that they should have
more. But how do they have more ? I re-
member, Madam, most of us behaving like
third class passengers occupying the trains
and telling others that it is all full, you
can’t come in. So those who are out are
out for ever. Those who are in woula' like to
have more and more. Now, therefore, it
has been laid now that we have got to go

! in for a big programme of training people

under apprenticeship, providing opportuni-
ties for employment. We have to identify
these problems. For instance, handloom
industry where we do not provide them
with any capital goods or working capital,
millions of people are sustaining without
any assistance, and they are producing the
cloth required by the people. None of them
is a welfare measure. They are a part of
our national production process and they
have got to be recognised as such. So I
do believe that the points she raised and the
answers she has given require identification
of all sections of society ; and we must say
that the dream that we have before us of
removal of poverty of the people cannot
be fulfilled by State action alone; it can
be fulfilled only by the society’s action.
And therefore we have a right to go about
it incessantly even if it means a little
sacrifice on our part, because without sac-
rifice by certain sectors, it is not possible
to go ahead. She has laid emphasis that
our production machinery, both in men and
in the industrial capacity, must be utilised
to the fullest extent. But production by
itself is not enough. There should be

; equitable distribution, proper and ordeily

distribution, and what is more, a sense of
discipline in all the sectors. The instance
which Mr. Abraham pointed out, of people
being not even willing to stand in a queue,
is a disgrace. Well, if we are not willing
to build up the image of our people, how
can we be proud, how can the rest of the
world be proud, of us? I do hope that
these small things of life would be recti-
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fied. Discipline cannot be divided ; it cannot
be compartmentalised ; it cannot be sec-
tionalised. I think it applies to the whole
nation in all the activities that it carries
on.

So 1 would like to say that one of the
greatest weaknesses of this country has
been to run down ourselves. Whatever
progress we might have made, we always
say : Is it possible ? The atmosphere of
cynicism, the atmosphere of doubt, the at-
mosphere of conflict—these do come in the
way of our progress. Let it be remembered
that when we compare ourselves with other
nations, the things are not identical. A
nation with so many languages, a nation
which is worried whether one village is in
one State or another, a nation which is
not willing to settle the water problems
and allows uautilised water go waste rather
than use it, has so complex problems.
Well, these are national objectives for
which we will have to go a long way in
giving up all fissiparous tendencies which
today sometimes make up for leadership
in several quarters and in several areas.
Now, we have certainly made considerable
progress. We cannot make progress with
deficiencies we have had.

Last year, Madam, our industrial pro-
gress rate was 7 per cent, and by 1974-75,
when we reached about 4 per cent, all that
we did was to specifically look into what
comes in the way of our going ahead. With
so much of installed capacity, all that was
necessary was to identify these problems.
concentrate on them in removing them. Tt
is all right if all these problems are to pro-
vide alibis for our failures which will be
there in a system like this for all years
to come, but the successful management of
our economy requires identification of these
problems and get over them. Then only
you have a right to take credit for it.
You can't possibly have electricity supplied
ta you always, you can't always have ex-
cellent industrial relations, you can’t be pro-
vided with raw materials all the time, and,
more than that, you can't be provided with
seller’s market for all times to come. Un-
less vou are able to get over these prob-
lems, how are you going to make progress ?

[RAJYA SABHA]
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But, anyway, as I said, this year we
should have growth rate of 8 per cent.
People have been asking me : Is it possi-
ble ? T say it is not a question of asking
me whether it is possible ; it is imperative
because in this country, unlike in many
others, we have to achieve so many ob-
jectives at the same time.

Don't you think that removal of back-
wardness of many parts of our country is
a worthwhile objective ? Don't you think
that removal of backwardness of many
sections of our country is a worthwhile
objective ? Don't you think that increasing
employment being provided to all sections
of the people is a worthwhile objective ?
Don’t you think that efforts to remove
poverty is a worthwhile objective ? Don't
you think that social justice also is a
worthwhile objective ? All of them are
equally important objectives. But we may
have to sacrifice a little of one in order
to achieve a little more of the other. All
are equally important. And when a coun-
try like ours has to attempt so many
things at the same time, it becomes ex-
tremely difficult. Could you imagine the
sizes of the big plants of 50,000 or 75,000
employees being managed today, which s
a fantastic task? When I look at the
labour force of some of our public sector
companies, I find that is equal to the total
population of one or two of our big towns.
The whole population working in one area
and to manage this population, to get pro-
duction cut of them, is really an achieve-
ment. Most of the countries of the world
may not have such difficulties facing them.
In a democratic society, where not only
we have other difficulties, we have the
problem of a large number of unions.
Everybody agrees that one industry must
have one union. Then, in a pluoralistic
society, we also see pluralism in unions.
There are as many unions as political
parties, as many unions as there are castes,
as many unions as there are minorities.
When T was in the Life Tnsurance Corpora-
tion, one new union was formed of un-
promoted Assistants, as Unpromoted As-
sistants Union. Tt was surprising to me.
This country provides law for formation
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of all such unions, whether they are useful

along this ? Nevertheless, I am glad that
there is a sense of purpose now, that there
is a sense of objective individually. It has
been conceded that Indian are so good as
anybody on earth. Nobody denies our
competence. But it has also been a ques-
tion that when it comes to common task,
is it possible for us to get together and
work for common purpose, to achieve what
we want to achieve ? Well, I think, Madam,
one realisation is that there has to be a

[28 JULY 1975]

change in attitude because after all we
cannot change men; we can certainly
change their attitude. We can go about in
a very big way.

In the 14 public sector units which were
run for a low production of 208 ciores
i 1972-73, we deliberately fixed a very
high target for the next year. We reached
the figure of about 408 crores. Next year,
we reached at 557 crores. And this year
we have fixed a target of 750 crores and
the Chief Executives at their conference
met and said : “We do realise the emer-
gency of the time and we commit ourselves
to give you a production of 10 per cent
more.” Tt is a production for the country,
not for any individual. From the same i
resources they have found that it is possi-
ble, given the will and determination, to
make that progress. They have said : “Tt is
possible for us: we will do our best to
reduce the expenditure by 10 per cent.” !

Now, a similar attitude in the private
sector also would go a long way. We are
providing for our shortcomings and T
would like to inform the House, while we
should be ashamed of our shortcomings,‘;
we should be proud of our achievements
also because the netion which is not proud
of whatever progress it is making, will not
be able to make further progress.

I have a report before me that in the
industrial production, in the first quarter of
1975-76—April-June, in the public sector,
our estimate is that the rate of growth of
production in the public sector in the first
quarter was 13-14 per cent compared with
corresponding quarter of 1974-75. For the !
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[ entire indsutrial sector, production figures
or not. Now, how do you make progress |

are available only for selected industries.
These figures show that the rate of growth
of production in two months of May and
June for selected industries, accounting for
50 per cent of the weight in the general
index, was likely to have been over 7 per
cent compared with the corresponding
months of 1974-75. The increase in pro-

!‘ duction of steel during April-JTune 1975-76,

has been of the order of 13 per cent, in
electricity 7.3 per cent, in coal 17.1 per
cent, in sugar 28 per cent, in vanaspati
17.9 per cent, and in cement 16.4 per cent
over the corresponding quarter of 1974-75.
Now, I may tell you in respect of cement,
ae against our installed capacity of about 19
million tonnes, the highest production that
we have reached is 15 million tonnes. I
hope with the improvement in power supply
and improvement in the coal situation we
should be abole to reach a production of
at least 18 million tonnes. Yesterday 1
saw that the Planning Commission hopes

. that we will be able to produce 16 5 mil-

lion tonnes, but I will not be satisfied un-
less we reach a production of 18 million
tonnes and there is no reason why we
should not do it. The highest production
figure which we attained in the year 1972
we have already pierced month by month
so far. Hopefully T think we will be able
to keep up this progress.

For the last two or three vears our eco-
nemy has been plagued by power shortage.
All the efforts that we have made in trying
to recognise our deficiencies and diagnose
what is wrong with us have helped us to

. make considerable progress. In 1973-74 the

percentage utilisation of our installed capa-
city was only 47. We were repeatedly say-
ing that there was considerable scope for
improvement and to get more out of ins-
talled capacity. T am glad that in 1974-75
it improved to 52 per cent. The total
energy generated increased from 122696
WH in 1973-74 to 136796 WH in 1974-75,
an increase of about 12 per cent. A gene-
rating capacity of 1.720 MW was commis-
sioned during 1974-75, compared to 466
MW in 1973-74. At the beginning of
197576, the total generating capacity in the
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country was about 20,220 MW, including’
the 1,720 MW commissioned during 1974-
75. A programme of commissoning 2,660
MW of new capacity—1,230 MW thermal |
and 1,430 MW hydel—is being imple-
mented this year and all effort has been
geared to achieving this. At the Stawe
Power Ministers Conference held last time
it has been agreed that those thermal sta- ‘f
tions which had generated more than 6000 \
KWh/KW during 1974-75 should at least |

|

i

|

maintain that level of generation during
1975-76. Stations operating at between
5000 and 6000 units per KW would m-
crease generation to 6000 units per KW
during 1975-76. Further, thermal plants
working below 5000 units per KW would in- -
crease their capacity utilisation by at least
25 per cent during the year 1975-76. We
are continuously looking into the problems
of individual units so that in respect of
power generation we are able to get the
maximum out of the installed capacity.
Thanks to the good rains that we have had |
and the snow-fed rivers in the north, 1 hope |
that our hydel situation also will improvz ‘
During 1975-76 it is expected that hydell

|

power would improve by about 20 per ceni. |
With all the efforts that we have made we .
should be able to meet the demand for
power in almost all parts of the country, of
course, with some shortages here and there.
Tt should be possible for us, in the light of
the experience gained, to make the best use
of the available power.

Well, the other item about which we
have always complained is steel, because in
spite of our having enough capacity for
steel within the country we had to depend
upon imported steel. Things have started
changing. The production of saleable steel
by the five integrated producers in 1974-75 i
aggregated 4.90 million tonnes, which is an |
all-time record. Tt marked an increase of{
12.6 per cent over the corresponding figure i

{

of 4.35 million tonnes in the previous year,
1973-74. All the steel plants registered signi-
ficant increases. The total production in
1974-75 represented an achievement of 97 :
per cent of the target and 73 per cent of
the rated capacity. Both in terms of the :
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" the performance of 1974-75.
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total production of saleable steel and capa-

! ¢city utilisation, 1974-75 performance was an

all-time record. As against a profit of

| Rs. 4.71 crores earned in 1973-74, the pro-

fit of all the plants under HSL for the year
§1974-75 has been estimated at Rs. 48 .24
crores. Now, this includes a profit of near-
ly Rs. 38.70 crores for the Bhilai Steel
rlant, Rs. 18.15 crores for the Rourkela
Sieel Plant, Rs. 2.71 crores for the Ferti-
liser Plant at Rourkela and Rs. 1.96 crores
for the Alloy Steels Plant at Durgapur. It
also takes into account the loss of Rs. 14.32
crores on account of the Durgapur Steei
Plant, and represents the net figure after
deducting full depreciation and interest
charges. This has been achieved not only

i by a slight increase in prices but also as a

result of higher production and several
measures including a more efficient utilisa-
tion of raw materials, reduction in over-
head costs resulting from higher production,
better financial management and improtant
changes in the distribution system.

Next, the production targets fixed for the
vear 1975-76 are quite high as compared to
Based on the
all-round confidence gained by the higher

i performance achieved in 1974-75, the tai-

get for saleable steel for 1975-76 has becn
fixed at 5.7 million tonnes, representing an
increase of 0.8 million tonnes over the re-
cord production of 1974-75. Thus, the tar-
get for 1975-76 represents 116.3 per cent
of the actual of 1974-75, and 81 per
cent of the rated capacity of the plants.
Out of the increased production of 8 lakh
tonnes envisaged in 1975-76, the Bokaro
Steel Plant is to contribute only 2.5 lakh
tonnes. The bulk of the increase in pro-
duction in 1975-76, totalling 5.5 1lakh
tonnes, will really come from a higher
capacity utilisation of the existing stec!
plants.

The tempo of production achieved during
1974-75 has been well maintained in the
period, April to June, 1975, and also in
July, 1975, at all the steel plants. The
production in the first quarter was 1.154
million tonnes as against 1.017 million
tonnes during the corresponding period in
i1974-75, representing an increase of 1.37
lakh tonnes or 13 5 per cent.
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Now, 1 come to coal. You will remem- |
ber, Madam, that when we took over thel
coal mines, there was absolutely no increase \
in coal production during the Fourth Five |
Year Plan. And when we nationalised the
industry, 1t was in utter chaos. There was \
a lot of mishandling of the machinery; there I
had been absolutely no investment in the |
industry; the mines were worked very reck-

lessly and there was industrial unrest. All
these problems had to be got over. Well,
thanks to the reorganisation of the coai

mines and the determined effort to improve
this basic industry on whose efficiency per-
formance the entire growth of the economy
also rests, 1 am glad to report that the
tolal coal production from April-June, 1975
has been of the order of 22.85 million ton- .
nes as against 20.06 million tonnes during
the same period last year, showing an in-
crease of about 2 8 million tonnes, As
production will pick vp further after the !
monsoon, it should be possible for the in-
dustry to achieve an additional target of !
68 million tonnes fixed for the year 1975-
76. In fact, now the attempt is to see
that we are able to reach at least a produc-
tion target of 100 million tonnes this year. !

|
1
1
\
|
!
|

This may be compared with the production ,
of 88.41 millicn tonnes during the year
1974-75, the first year of the Fifth Plan
during which it had gone up by 10 million :
tounes, as compared to the year 1973-74,
the last year of the Fourth Plan.

Now, there was the problem of trans-
port. We used to complain very bitterly
that it was possible for us to raise our out-
put but that transport was not adequate. T |
must pay a tribute to the Railways also foi |
their improved performance during thess |
months. In the first quarter of the year
1975-76, the despatch of coal to all sectors
of the economy was 20.94 million tonnes
as against 19.12 million tonnes during the
same period last year. The average daily
loading of coal by rail was 8388 wagons
during 1974-75; in April-June, 1975, this
figure was 8803 as against 7684 during the
same period last year. The steel p]antsl
which used to have stocks of hardly one
day or 11 days sometimes, are now having !
stocks of 8.5 days, in spite of the increase
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' miljion tonnes at

I of this year.
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in the level of consumption. Simifarly, ai-
most all the power houses have built up
stocks of about three weeks’ consumptioa,
and the cement plants have 23 days’ con-
sumption. In spite of improved despatches

4 p. M.

and building up of stocks at the con-

suming end, the pithead stocks of

coal at the end of June 1975 were
7.51 million tonnes as against 6.21 million
tonnes at the end of June 1974 and 7.10
the end of February,
1975.

Now I come to another important fuel—
petroleum and crude oil.  All of us know
a serious crisis over rising prices has
bicught about the imperative need for this
country to find its own resources as much
as it can. Now as against a production of
about 7.58 million tonnes of crude oil in
1974-75. the target for 1975-76 is 8.44
million tonnes. It is expected that this
target would be achieved and may also be
exceeded. All this production is expected
from the Guyarat and Assam  oilfields.
The offshore Bombay High structure where

i fine wells have been drilled already, is
' considered highly prospective and its rapid

appraisal and simultaneous development are
being planned with such consultancy ar-
rangements as are necessary. It is hoped
that by the middle of 1976, the Bombay
High field will start producing crude oil
at the annual rate of 1.5 to 2 million
tonnes. Its potential is of course much
larger, and optimum production may be
cxpected about 4 to 5 years from now.

Two offshore arecas have been awarded
on production sharing contracts to foreign

. companies—one the Bengal-Orissa offshore

and the second the Kutch offshore. Seismic
surveys of both areas have given promising
indications of structures and we expect to
have drilling commencing towards the end
In the meanwhile, ONGC
has acquired its own seismic survey ship,
the “Anweshak”, which has reached Indian
waters and is expected to start surveys on

. Coromandal Coast and the Palk Straits in

the next few days. Later, it is expected to
come up to the Western Coast for surveys
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in known prospective areas. The ONGC
has hired two more drilling vessels, one
a semi-submersible and the other a drill
ship both of which will be operational
during the next winter. With this fleet,
and with such further additions as may
be needed, the exploration and development
of Bombay High will be speeded up, and
one or two new areas taken up for ex-
ploration in the forthcoming open season.
We have good reason to believe that India’s
offshore holds out great promise of oil pro-
duction, and in the interest of the national
economy, it is proposed to spare no effort
to establish new reserves and to commence
the production as early as possible.

At the same time, the efforts for onshore
xploration are being intensified. We ex-
pect to commence drilling in West Bengal
in the next few weeks; drilling at new sites
in Tripura will also begin soon and drilling
at a location in Himachal Pradesh has been
approved.

In our refineries, both in public and pri-
vate sectors, our effort is to optimise the
production pattern with emphasis on middle
distillates which form the single largest
item of consumption. By a judicious allo-
cation of crude oil and adjustment of the
product pattern, it has been possible (o
improve upon middle distillate yields from
an average of 47.8 per cent to 48.4 per
cent. Recently, the secondary processing
of heavy ends from the Koyali Refinery has
been started at the Hindustan Petroleum
refinery at Bombay to produce middle dis-
tillates and other high value products.

The other important steps that are being
taken are to expand the Koyali Refinery
from 4.30—-7.30 million tonnes already
under implementation and to be completed
bv the middle of 1977 and the construction

of a 6 million tonnes refinery at Mathura. !

There are two other important projects
which will add to availability of cooking
gas which is a substitute for kerosene—one
is for the installation of a vacuum pipe-still
in the Hindustan Petroleum Refinery at
Bombay which at a cost of Rs. 4.30 crores

[RAJYA SABHA]
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| gas fields in Assam which is expected td
|

|

4

|
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is expected to produce 16,000 tonnes of
cooking gas; second is for the ex-
raction of cooking gas from QOil India

produce 48,000 tonnes of cooking gas pet
annum at a cost of Rs. 7.71 crores.

The Bongaigaon Refinery is under cons-
truction and is expected to be commissioned
by 1977. It has been decided that the re-

\ finery should have a coking unit and a coke
: cdlcination plant which would not only utt-
| lise a low value fraction for production of
r‘high value petroleum coke, but also im-
| prove the economics of the refinery.
lNow it has also been decided that ncarly
' 20,000 new cooking gas connmections will
| be gtven by the 10C every month till the
“end of 1975-76. For this purpose, the
emphasis will be on small towns and hill
areas. There is now only a nominal cut
yon hkerosene allocations and availability
,has improved greatly. Diesel for agri-
 cultural purposes is also available freely.
iIt has been decided that in the award of
agencies for kerosene oil and diesel, pre-
ference should be given to genuine and
well-established consumer co-operalive so-
| cleties, agro-service centres, etc.

Talking of fuel, Madam, it has also been
decided that the soft coke production will
be stepped up from 2.5 million tonnes to
3.5 million tonnes and the priority for
movement of soft coke will be the same
as for the Railways or for generating cen-
tres so that the availability of soft coke
for the public is also improved.

Now, coming to industrial development,
I T would like to inform the House that the
' number of letters of intent isswed in 1974
was 1,181 as against 899 the previous
I year and 877 in 1972, The number of
industrial  licences issued in 1974 was
1,099 as against 596 in 1973 and
| 563 in 1972. In 1974 the letters of in-
I tent issued for backward areas were 343
or 29.1 per cent, as against 12.3 per cent
lin 1972 and 14.1 per cent in 1973. In-

‘dustria] licences for backward areas were
1 27.1 per cent in 1974, as against 17.2 per

I cent in 1973 and 14.8 per cent in 1972
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The House would be interested in know-
ing the share of the bigger houses and how
we have dealt with them. Now, out of
the industrial licences that we have issued
in 1974, only 7.7 per cent of the industrial |
licences have gone to the MRTP houses |
as against 16.6 per cent in 1973. And|
the number of licences to foreign majority |
companies was 36 in 1974, that is, 3.2
per cent. We had a survey of 390 licen-
ces for mew factories from January to
December 1974 and we found that out.,
of 390 licences, only four had gone to
the MRTP houses, two to foreign ma-
jority companies, 52 to the public scctor
and the rest 332 to others. So you will
find that consciously we are making an
effort to see that mewer entrepreneurs are
brought into the picture. Of course, now
we have simplified the procedures for get-
ting licences or clearances. But we will
have to make a total mobilisation of 1e- |
sources so that these industries do come
into existence. Accelerating this indus-
trial growth is imperative because of the |
need for removing the backwardness of
several parts of our country, the need for
providing employment continuously, the
need for bringing about social justice
through employment.

Madam, perhaps the House would be
interested in knowing what the steps are
that have been taken. You must have
heard complaints of low produaction and
all that. Now, this year with better elec- .
tricity, with better supply of coal, better
transport, better industrial relations, [ do
not find any excuse for non-production.‘
I would like, Madam, to identify certain |
basic industries and insist on 75 per cent\
utilisation of the capacity, failing which 1 |
would very much like to take power into
our hands to change the management, if
necessary, so that this is ensured. T feel
that the days for making appeals or per-
snasion are over. While 1 am anxious to
remove all bottlenecks that come in the
way of production, I do not think therei
should be anv excuse for anybody. when |
the means of production are entrusted in
his hands. to say “I shall not produce™,
because ultimately there is no question of

1
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growth or social justice unless this per-
formance is ensured. Similarly 1 have
complaints that on some excuse or other
lay-off is taking place. Just as 1 would
not like to have unnecessary strikes and
unnecessary lock-outs, I would not like
to have unnecessary lay-offs either. I
would like to evolve a machinery which
will quickly involve itself in this and see
that nothing is done to hamper industrial
production. I would consider any section
of the society, which at this juncture
comes in the way of production, anti-social.
It is not a question of taking harsh mea-
sures. I want them to realise the social
responsibility  that they have., To deny
licences to some saying that we have en-
ough of licences but to entrust the nation’s
resources in the hands of a few is not
proper. I would consider it thorocugh mis-
management if a unit is not able to reach
its optimum capacity. While there are
units in this country in the samc industry
which have reached 110 per cent of their
capacity, why should others have excuse
not to produce and thus create problems
for the society in general?

Again I have complaints that when the
shortages were there, they used to have
their men for distribution. Even now
many people are anxious to have dealer-
ship for scooters or other items which are
in short supply. When tyres were in
short supply, there was pressure to obtain
dealership in tyres. Dealership is an
opportunity just to have the name lent
so that the goods pass through their
hands. Sometimes they do not handle the
goods -at all. Tt is just a chance to make
money whereas T expect dealership to be
an integral part of the distribution system.
It is their responsibility to ensure that the
are made to the consumers.
There is no question of obligation on their
part if they make the supplies. There is
But what happens is that
even when supply is made against pav-
ment it is considered as conferring a f-
vour. T would like to break that system.

Recenily we had complaints that when
Vanaspati was in short supply, there were
commission agents and they were readv
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to lift the stocks. But now they are not
willing to lift the stock. May be this is
so in the case of other essential commo-
dities also. When things are in plenty
nobody is interested in distributing them.
I would see, if necessary by law, that
producers are made responsible for the
proper distribution of their commodities.
Unless that discipline is followed, we
would take the matter very seriously.

I think the time has come when the
sense of discipline has to be inculcated in
every section of the society. Failure on
anybody’s part or even deriliction of duty
by anybody would to a very large extent,
affect our economy,

We are keeping track of the production
figures relating to essential commodities.
In our Ministry of Civil Supplies, we get
weekly figures from different parts of the
country. Luckily the wholesale price in-
dex has fallen now. Tt has fallen to 307.6
as on 12-7-1975 from 3103 as on
14-6-1975. It was 3126 on [0-5-1975
and 314.5 earlier. There has been a very
considerable fall in the wholesale index

[Mr, Deputy Chairman in the Chair.]
compared to the same period during the
last year. But this fall does not reflect
itself in the retail price so quickly. It
takes nearly six weeks. T think the de-
hoarding operations and insistence on cer-
tain disciplines being observed such as
price tags and exhibition of stocks openly
have considerably improved matters. 1
think under the Defence of India Act an
order is promulgated from the 1st of
September under which on all packaged
goods must be printed the date of manu-

facture, its price and weight so that the !

consumers’ rights will be increasingly pro-
tected. The model distribution scheme for
Delhi has been implemented and we shall
learn by experience. We are trying to
involve the public. We have constituted
housewives committees against much re-
sistence from many people. We would
like to see that the public are increasingly
associated because it is their right that will
be protected and it is their needs that are

[RAJYA SABHA]
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. not being served by a section ot the peo-
! ple who have been created to look after
their needs. Well, we have given them
statutory powers to look into the weights
and measures and to see whether the com-
moaity is adulterated or whether fair treat-
ment is meted out and so on. At the
same time, we have given instructions to
those who run the fair price shops to 1e-
member that it is the fundamental right
of the citizen of this country to be shown
courtesy and to be fairly treated and that
because he comes to the fair prire shop,
they should not treat him as they like. I
hope this will be an exercise ir improv-
ing our attitude and the attitude of all
the sections involved in serving the com-
munity and in restoring to the consumer
i his status which is iustly his as a citizen
of this country.

SHRI BRAHMANANDA PANDA
(Orissa) : Excuse me for 2 minute; please
do not mind my interraption. [n the rural
areas, these fair price shops have become
only fair weather shops. Now, this is
the planting season. Generally, the work-
er in the field gets his wages sometime
after six o’clock or so. But, by the time
he reaches these fair price shops, these
shops are closed. These shops close at
5 o'clock or so. T request you to see that
such hardships are not caused to these

poor people.

SHRI T. A. PAI : 1 shall be gratetul
if the honourable Members can bring to
our notice specific problems and advise
us because we are administering a very
big country and what we are doing today
is only to make use of this emergency to
see that certain things are made possible
"and they become a part of our national
life and you see, a part of our opera-
tional measures. Well, we must have a
proper distribution system in our country
if the economy has to be a balanced one.
s Well, we should legitimately look after
ithe interests of the retail business in this
! country. The honourable Member, Shri
]A' G. Kulkarni—he is absent now—raised
a question whether we are not going to
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look after the small-scale industries by a |
separate legislation because they are being
exploited by the big industries which doi
not pay their bills and so on. Sii, we!
are thinking not only of the small-scale
industries, but are also thinking of (rying
to protect the interests of the smull tiad-
ers to sce that they become a part of our
distribution system and to see how they |
can be linked up with the main system, |
how they can be made to get away from !
the rapacious financiers or the wholesalers J
and how they can be given a right to |
exist as a part of the whole systemm and ‘

%

so on. 1 think normally they would have
served this purpose. Now it is necessary for us
to reduce the cost of operation of all the(
public sector organisations also which are“
involved in distribution. Ultimately, efﬁ-l
ciency is a word which must become a |
by word with every section of the society ‘
and 1 do not think that we can be efficient }
in some sectors and tolerate inefliciency !
in others. 1
l
i

Sir, T think I have given a brief report
of what is happening. 1 for one feel con-
fident that we shall march ahead with
the sense of discipline that we have in-
culcated and without tolerating any weak-
ness in any sector and imbued or fired
with one ambition that the destiny of this
country can be changed and that the lot
of the common people can improve, if we
are prepared to make a determined effort |
and a sacrifice which is worth making. |
Thank you very much, Sir. i

MR. DEPUTY CHAIRMAN : Before
I call the next speaker, I would like to |
state that since we have to finish this de- |
bate by six o'clock today and since there |
are eight more speakers, Members may:
take only ten minutes each. }

]
]

S\ AT A ( 7AT) . AEATT T
auamaft S, #fas s & 99 9% s [
FAQUT FH awfaqza%‘rﬁaﬁﬁw’l
gfqaeg O FT AT W AT A0, AAZL |
saar #1 g et ¥ m@E gn ¥ e
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feomr & o wafAd weg sl e A
AET O TR
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% ey wg w9 § 9w T AAE @
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ITE qE @ 2 B & 91 wwww R
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GRS S B D S Tt S o1 A T
WH AT & AT FTE ) WM SEar
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TR 1 T AR § ST Y ger I A9y
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Y FIE WF A7 1 1948 H g+ faftm
1 & fF At wAaw 39§ 99 I® TER
fam 9 afew 3 gEew T oA &
A B 1 - - S B B
TT ¥ e Sar [|ET A @A § AR
zafad qgAT AA ST R FH I AT
F9 I F FE IR qEg ¥ fAa ag
O qAw 2 A W fAd dw §F o wwy
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oA ST & amd, QS WY 39 I &
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TF FE I T W & 1w &
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[+t F=TTw @iEia)
a7 e &1 T fF w@de  wEEde, e
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§ SN el Ad faar

CASANRIC IS 1o G I SO A B
TIAYE UF FAN ¥ 3T F FOdEd
awie wWew gAT Aifgd W J@r s o
i @ @ ag fFAt 1 @wE ger

-

Ifed | ™ AT ATT WT ARA H
5 qfonm gaer fAEET | e |
SHRI A. K. A. ABDUL SAMAD |

(Tamil Naduj : Mr. Deputy Chairman,
Sir, I welcome and support the motion on
the new programme for economic
gress announced by the Prime Minister on
the 1st July, 1975. Though the ideas were
there, and during the election times, many
of these programmes were spelt out, for
the first time a comprehensive programme

had been announced for the economic pro- |

gress which covers almost all the aspects
of our national life. I specially welcome
the timing of the announcement of the
programme. Government may formulate
some policies and chalk out certain pro-
grammes. Until and uvnless there is popu-
lar support for any programme and the
governmental machinery is well equipped

to implement that programme, no tangible !

results will be achieved. But, for the first
time in the history of our nation, the
entire government machinery is fully gear-
ed up to implement these programmes,
and I hope this would be done in the best
interest of the country.

Sir, as has been rightly put by our
Prime Minister. the emergency has pro-
vided a new opportunity to go ahead with
the economic task. Of course, there was
an immediate relief for the ordinary in-
come earners. The raising of the mini-
mum  income-tax exemption limit from
Rs. 6,000 to Rs. 8,000 is a good gesture
to the urban salary and wage earners. It
will be more beneficial if we are able to
bring down the prices. The abolition of
bonded labour will go down in the his-
tory as a significant event. What was not

SABHA]
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| possible to achieve in the past many thou-
| sand years is now possible because of this
}revolutionary announcement. Whatever
| may be our attempt to step up production,
i every year, there used to be a great set-
| back because of the rationing of power.
l I am happy to see that there is a concert-
; ed effort on the part of the Government
i‘to accelerate the power programme. I
! welcome the recent announcement that ten
i crores of rupees have been earmarked to
improve the Neyveli project. I appeal to
‘the Government to expedite the work of
| the Kalpakam plant also. To keep the stu-
i dent community in good stead, the pro-
J‘gramme to provide essential commodities
‘i at control prices to students in hostels will
"help a lot. The same sort of facilities
| may be extended to the labourers in the
I major industries. During the last World War,
)railway employees used to get their pro-
| visions at special rates. If we were able
i to take such measures, we could expect
much from the labourers also.

the new apprenticeship scheme envisaged

i
! Sir, special mention must be made about
lto enlarge the facilities

for employment
| and training, especially of the weaker sec-
: tions. Sir, I can say without any fear of
i contradiction that the largest minority in
! the country, i.e. the Muslims, are the
| weakest section in our country. Though
' the minorities are not mentioned specifi-
cally in this programme, I hope and trust
that they would get a fair deal out of this
programme.

Sir, the other day, when our Prime
Minister while intervening in the debate
on emergency explained the facts about
some of the dark forces in our country
and explained their philosophy with re-
gard to the minorities and the policy of
the Government about them, I must con-
fess, I was moved to tears. I gained con-
fidence in our Prime Minister and feel
now that she would definitely do some
thing tangible to redress ‘the grievances of
the minorities in the country. Therefore,
Sir, we have decided to give full support




129 Re. New Programme

for the implementation of the new pro-
gramme for the economic progress of the
country.

Thank you,

SHRI B. P. NAGARAJA MURTHY
(Karnataka) : Mr. Deputy Chairman, Sir,
I welcome the 20-point programme for the
economic progress proposed by our Prime
Minister and the whole country has re-
ceived this programme well and welcomed
it. In fact, many people feel that this
programme ought to have come a bit
carlier. But, our Prime Minister is known
for taking the right decision at the right
time. When the Allahabad High Court
announced the judgment, the opposition
parties thought that the Prime Minister is
going to step down and there is going to
be chaos of confusion in the country.
But, I may tell them that the Prime
Minister, irrespective of the judgment of
the Allahabad High Court or the Supreme
Court, whether she continues to be the
Prime Minister or not, by her astute poli-
tical wisdom and her sympathy towards
the depressed and the oppressed, has al-
ready found a permanent place in the
hearts of many millions of the nation.
Mahatma Gandhi, who brought us inde-
pendence from foreign subjugation, was ac-
claimed and accepted as the father of the
Nation. Now that under the chaotic con-
ditions the position of our countrv  has
improved, our Prime Minister will be
remembered, cherished and adorned as the
Mother of the Nation, in future history.

Sir, in the course of implementing this
20-point economic programme, sO many
problems may crop up during its imple-
mentation. Those problems will have to

be cautiously ana carefully solved. For
this purpose, the administrative burean-
crats and, with apology I may say, the

political bureaucrats also, must have a
change of mind and change of attitude in
the matter of their working. So far as
land reforms are concerned, they have
been under consideration for the last two
decades. Already millions of acres have

25 RSS/75—5

[28 JULY 1975)

Jor Economic Progress 130
been distributed among the landless la-
bourers. But if a review is made, we

will see that not many such people have
been granted loans and not many have re-
tained the distributed lands and many have
been reduced to the position of landless
agriculturists. This may not result in an
increase in food production. When we
distribute land 1o a man who has no apti-
tude in farming, who has no equipment,
who has no bullocks, who has no ac-
commodation to keep these implements
and bullocks and who has no good seeds
he cannot produce anything and the land
allotted to him will lie fallow for ever.

Now, in view of the fact that a mora-
torium has been introduced to liquidate
the rural debt, so many practical difficul-
ties are likely to come up because many
marginal farmers and landless labourers
will not be able to get easily loans either
from co-operative societies or from
nationalised banks or scheduled banks,
This is because so many co-operative so-
cieties in the rural sector either have be-
come defunct or they are not at all in a
position to give credit to the small farm-
ers. FEven where there are banks and if
a farmer becomes a defaulter once, he
cannot get a loan for the second time.
Now that this moratoriom has been in-
troduced to liquidate the rural indebeted-
ness, he cannot get money even from the
village moneylenders. Then the position
becomes very pitiable. Some measures
will have to be taken to provide credut
facilities for these farmers to get on with
their farming.

About providing sites for the Jandless
labourers, we are reading in the news-
papers that already millions of sites have
been distributed to them throughout the
length and breadth of the country. But
we see only vacant sites and there arc
not many houses. Even where the houses
are constructed, within one year they be-
come dilapidated. In order to get over
this problem merely providing house sites
is not sufficient but, at the cost of the
Government, better construction facilities
should be provided for the landless labour-
ers.
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In order to increase production and dis-
{ribution of essential goods, particularly in
the agricultural sector, good seeds must
be made avilable along with fertilisers at
a reasonable price. Only last year the

cost of fertilisers was increased by 100

per cent but now we see that it is reduced
by Rs. 150 a tonne. But it may not be
a sufficient reduction for the average
farmer or the middle-class farmer to get
his requirements even at this cost. The
price should be further reduced to make
the fertiliser available for the smali and
middle-class farmers because, unless they

apply fertilisers food production cannot be !

improved at all.

Regarding distribution of essential goods.
particularly the food products, we do not
find proper storage accommodation
throughout the country, Many a time
the foodstuffs stored unscientifically get
spoiled and become unfit for consumption.
This problem must be remedied as early
as possible.

Regarding corruption, after the promul-
gation of the state or emergency we see
that in every office things are going on
smoothly and now there is easy access
for the villagers also to the officials. But
still the anti-corruption drive must be in-
tensified particularly in the police stations,
the sub-registrars’ offices and even in the
co-operative societies where in the matter
of issue of loans und fertilisers corrupt
practices ars involved.

Regarding prevention of inflation severe
steps will have to be taken as far as
possible in respect of tax evaders, hoard-

ers and black-marketeers. Unless these
things are practised with devotion and
determination the situation may not im-
prove.

In the end T would plead that as soon
as we get over all these difficulties the
courtry shouid come back to normalcy
where there is no hindrance or obstacle
for free democracy to survive.

Thank you.
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SHRIMATI PRATIMA BOSE  (West

| Bengal) M. Deputy Chairman, I sup-

port the economic programme of the

Prime Minister which was brought before

| the House by our Finance Minister today.
! Sir, just now we have heard about deve-
‘lopment of the big industries, the eflorts
that have been made and the efforts that
are yet to be made on a bigger scale.
In fact, this economic programme which
was announced by the Prime Minister, as
far as I see, is meant for the weaker
sections which means rural India.

Sir, what do we find in rural India? The
agriculturalists and the small scale indus-
trialists are actually in the hands of the
Mahajans. Whether we give them land
or not, we must free them first from the
grip of the Mahajans who give money to
the agriculturists, charge interest and give
the labourers very small wages which do
not merit mention. Actually, in agricul-
tural  field, what have we seen? In the
rural India, mostly we see men without
jobs, women without any security, and
children not looked after well., Actually,
we are doing piecemeal things for their
gcod. We are doing piecemeal things to
serve the children. We are doing piece-
meal things to serve the men and women.
We are doing certain things to give them
special jobs. Sir, though the agro-indus-
trial project has been going on in India
for a long time, is just for name sake in
many places. The agro-industrial develop-
ment which is needed for the develop-
ment of the rural India is just on paper.
What we find is that the small industria-
lists and agriculturists are having only a
small share, while a major share goes to
Mahajans. First of all for the rural eco-
nomic development, we must have some
composite programme—and that programme
is  socio-economic programme for the
rural people, whether they are agricul-
turists or whether they are small indus-

trialists. When mentioning about the
smali  induostrialists, T mean the people
who are engaged in the manufacture of

| handloom products. Sir, in every village
{ we find that there are people who are en-
"'gaged in cottage industries or handloom,
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but their actual difficulty is marketing. ;
They cannot produce more. For that E
reason, what I think is that the Govern- |
ment should open some production and |
marketing centres in all the districts of !
India. At least as an exemplary or a|
test case, they can open these. If they
do not do this, I think the rural ecc-
nomy will not flourish. In this 21-point
economic programme, there are so many
things. What shall we take up first? We
must take up something which will give
some concrete results. We have been hear-
ing our hon’ble Minister talking about the
industrial development. We cannot achieve
the industrial development without develop-
ment in the rural India.
Without that, India as a whole can-
not flourish. For that reason, I think the
20 point programme is so intermingled.
Now, take the case of the laud being
given to the landless. I  have seen
in West Bengal that the lands which
are given t0 them need reclamation.
What will they do with the land which is
not reclaimed?  What will they do with
the land where there is no irrigation system
or anything else? And there are some
places where there are rivers and every
year there are floods. So we must think
about the flood and drought-affected areas.
The land they are given is not easily cul-
tivable. Not only that. Most of these
people, as you know, do not use fertilizers
because the price is so high. So they
use the village manure, and with that ma-
nure the production is so low. The seeds
they use are only medium seeds. That is
also because of want of money. If
they want any money from any bank,
they have to pay an interest at the rate of
17 to 18 per cent and if they take loans at
that rate of interest, after the production
their whole thing goes into the hands of the
bank, and again they will depend on the
gratuitous relief or destiny. So, if we want
to improve their lot, we must do something
by which they will get easy seedling and
fertilizer. If they have to get fertilizers by
raising loans, it will be very difficult spe-
cially for small farmers with 2-1 | acres of
land. A farmer with one acre of land if !
he takes a loan of Rs. 1,000 at the interest
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rate of 18 per cent, his house, his cattle
and evetything that he has, remains under
bondage. So if we want to make this pro-
gramme a success, we should not blame
only the officials and the bureaucrats. It
Is a programme in which the officials and
non-officials  both should join hand to
hand and try to improve the position of
rural India. In this new economic pro-
about the
cities and suburbs only where some how
or other people are earning something
either by part-time work or by doing sunie
work and they earn something. But we
find people from the villages coming to
the cities and taking to begging even. They
have taken to begging as a job. They are
coming in hundreds and living in the foot-
paths. They are doing these things be-
cause there is no way out for them. They
have nothing else to do.

In this new economic programme, Sir,
1 think, we must look back first to the
village area and our motito should be to
develop the village economy through inaus-
tries and an agro-industrial project should
be our aim. Thank you.

SHRI U.K. LAKSHMANA GOWDA
(Karnataka): Mr. Deputy Chairman, Sir,
Mr. Subramaniam, when he moved the
motion, raised one issue and he himself
answered it, as to why the timing of this
new economic programme had to be after
the promulgation of the emergency. He
thought that was the right atmosphere
and he said something about the atmos-
there which was not very congenial prior
to that. Sir, now my friend Mr. T. A. Pai
have a complete list of the developments
that have taken place and the improvement
in the production of industries both public
sector and private sector, compared to
1973-74 and 1974-75. 1 was very happy
to hear that a great progress has been made.
He himself gave the figures and I congra-
tulate the Government and the Industry
Ministry and Mr. Pai himself for achiev-
ing this, and also the public sector indus-
tries and the private sector industries which
have made this development in industrial
growth to our country. It has confused
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me a little. If that was possible at that
time without an emergency and no oppo-
sition parties had come in the way of this
development, why then the need of this
emergency for bringing this new economic
plan emergency is a very sensitive subject
which I do not want to go into discus-
sion .

SHRI JAGAN NATH BHARDWAJ
(Himachal Pradesh): What about rising
prices?

SHRI U.X. LAKSHMANA GOWDA:
I will come to that. He has placed before
the House the normal development which
has taken place. And then I was very care-
fully listening to it. I was very keen and
interested and 1 am very happy that our
country has made this progress, particularly
the public sector, from loss making sector
to a profit making sector.

He even forecast that there would be
an overall profit of about Rs. 300 crores.
I was a little confused between Shri
Subramaniam’s statement and the statement
made by Shri T. A.Pai. Let it be as it is,
whatever it might have been.

This 20 point programme was put
before the nation by the Prime Minister
on the Ist of July. As I said the other
day when I was speaking on the Defence
of India Rules about which I was not
very happy—I was not happy about the
emergency either—there are no two opinions
on this economic programme. 1 whole-
heartedly support it. But I would like to
mention that these programmes have
been the election pledges of every politi-
cal party—the Congress Party, the
Communist Party and the other Parties
and even the Jan-Sangh which is consi-
dered more or less a rightist party. Even
they had this programme. With the man-
date and the power and the administration
you have, there was every possibility of
bringing these measures prior to the emer-
gency. That does not matter and I do not
want to go into that question. I
welcome this 20 point programme which

is enumerated here. Even in the minimum °

needs programme which was put up for
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the Five Year Plan and the annual plans,
one of the most important items included
but which has been neglected here is that
of providing drinking water to every village.
Ever since the country became independent
we have been promising to the people
particularly in the rural sector where
72 per cent of the population reside that
in every village there will be drinking
water available and every child will have

free education, These two things have
not been achieved. I wish in this pro-
gramme these two were given the
priority.

Now 1 will go into other matters. So
far as bringing down prices of essential
commodities, procurement and distribu-
tion, strict economy in Government ex-
penditure and other things are concerned,
nobody can have any objection to these
measures. Curtailment of administrative
expenses has often times been promised,
but not practised. Even the year before
the Government said that there will be a
cut of 10 per cent in the administrative
expenses. But nothing happened except
that some statements were made by way
of propaganda. But actually there was no
cut in the administrative expenses. This
is the home truth. That must be looked
into. But I am glad this item has been
put into this programme. If you are think-
ing of curbing down administrative expen-
ses it should be made applicable even to
the Cabinet. There is a recommendation
of the Administrative Reforms Commis-
sion that the Cabinet strength should
be limited, Why do we continue to have
such big Cabinets with large number of
Ministers in States even now during the
emergency ? The other day 1 was
surprised to read in the newspaper
a statement of the Congress Presi-
dent. Now the newspapers are censor-
ed, it must be correct. But I take it to be
a correct statement in which the Congress
President said that there is no programme
to limit the number of Ministers in the
State Cabinets. Often times Ministers are
chosen for other qualifications than their
merit and efficiency. If their strength is



©137  ~'Re. New Programme
-limited, that will be ome of the psycholo-
gical factors which will encourage the pub-
lic to practise austerity. I suggest that the
size of the Cabinets, Centre and States,
should be limited and expenditure on Cabi-
net reduced.

So far as distribution of essential com-
modities is concerned, I welcome the pro-
ject, It was discussed some time earlier as
well. I think when the present President
was the Agriculture Minister, certain statis-
tics were given on the public distribution
system. He mentioned about 1,30,000 pub-
lic distribution centres in the country which
were calculated on the basis of village pan-
chayats ana co-operative societies which
existed throughout the rural areas. I would
like to mention that most of these units
are defunct and if the public distribution
system is to provide any benefit particularly
in the rural areas, village cooperatives
should be revived and further strengthened
there. In places like Delhi, Bangalorz or
Madras, if there is shortage of commodi-
ties, immediately there will be protests and

people will be there to represent.

S p.M.

But if it happens in a village, if

they have to come to the tehsil
or the district headquarters  which
may be some 40 or 50 miles
away, what is to happen to them? If
you say that 20 to 30 per cent of the
consumer goods, essential goods, intended
for them should be distributed through the
public distribution system, it is very essen-
tial that the village cooperatives and the
panchayats should be strengthened. Monies
should be made available, and they should
be in a position to stock and sell other-
wise it will be only on paper.

In regard to agricultural land holding
and its implementation, most of the States
have passed laws. But certain legal bottle-
necks are there. They should be removed.
On this very subject 1 have spoken in this
House. It is not a question of handing over
one aére of land to a person and making
him the owner of it and saying that his
problem is solved. Most of these units
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have become uneconomic., If you look at
the fragmentation of land that has taken
place in this country even before the Land

j Ceiling Act was there, I think there was
enormous fragmentation which has result-
ed in very un-economic holdings. And if
in a village there are several farmers with
two acres and if there is a certain amount
of surplus land, it is not given to them
to make them as economic is given to an-
other man to have another one acre. What
can they do? It is another fragmentation.
And with such fragmentation, the standard
of living of the small farmer has gone
down considerably. And agricultural

indebtedness has increased. If you take

statistics, 50 to 60 per cent of the value
of his gross produce will be in debt; he
will be indebted to that extent. How are

you going to solve this? It is all right to
say that we will declare a moratorium on
private debts. But declaring a moratorium
is not going to solve the problem because
lately when even the courts themselves in
such cases awarded many instalments,
people are not taking any written guarantee;
it goes only by mere faith. That is the
situation. He starts borrowing and then
cultivates and when the harvest is there,
he gives it back. What has to be done
is, you will have to provide the farmer
with sufficient loans and advances and that
too, not on the basis of short-term loans
as are provided today. In one year he has
to repay it. Surely he will borrow again
and he will pay it. And it continues. So,
there should be long-term loans and an
easy supply of inputs, and production will
increase then. It is only then that his
indebtedness will go, not by declaring a
moratorium on private debts. That will
only touch the fringe of the problem. It
is not that I am against it; I welcome it
to the extent that it gives relief to them.
But that is not a sufficient relief.

Shri Nagaraja Murthy has mentioned
about house sites. I have myself seen.
| At one time there was a firman from the
| State headquarters to every district and
taluk to go on distributing the sites, which
of whether
but

| were distributed irrespective
| they were near the farm or away,
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mostly near the 10ad side so that 'the |
-public could see that the sites have been ‘
given. What is the farmer going to do if
the site is some miles away from his farm?
And there are practical difficulties. Pro-
‘viding the house sites touches only the
fringe of the problem, unless the where-
withal is made available to the person to
build 'the house. So, that is another im-
portant'matter. I do not know how finance
is going to be made available for this pur-
‘pose. Unless we have some sort of a
revolving fund running into crores of
rupees which can be utilised for giving
long-term loans, it cannot be done. In
some cases, even building becomes difficult.
‘So, either the cooperatives or some other
departments must be made responsible for
building them, just like the housing boards
which are constructing houses for the urban
‘people-

Now for classes 3 and 4 houses are !
buitt by State Housing Boards and sold.
‘But what happens to other people? Why
not make investment through Housing
Boards for constructing rural houses?

Sir, with regard to development of
backward areas and also agricultural deve-
lopment. .(Time bells rings). A few more ;
minutes. With regard to rural develop- |
ment and providing employment in rural
areas, where there is large scale unemploy-
ment. Small farmers in certain areas have
no work during certain periods of the year.
Therefore, the question is whether it is
possible to have agro-industries. In cer-
tain areas plantations should be Jeveloped.
In the three southern States of Kerala,
Karnataka and Tamil Nadu as also in
Bengal and Assam large scale casual
temporary employment  opportunity s
available in plantations for farmers and
their families when they have no work on
their own farms. Plantation sector should
not be considered as a sort of industrial
sector. The wage level, agricultural and
plantation, is more or less the same in
places where 'you bkave plantations. The
minimum agricultural wage and the mini-‘
mum plantation wage is the same more or |
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less. Therefore, when you are think-
ing in terms of having minimum agricul-
tural wage the relationship to the planta-
tion wage shouid be maintained as planta-
tion wages are generally fixed, and oppor-
tunity provided especially for part-time
employment of small farmers who cannot be
gainfully employed otherwise in their own
farms. I would like special interest to
be shown for the development of planta-
tion industry whether it is in small scale
or in large scale particularly in places
where it is possible to develop such plan-
tation  industries. My friend, Mr.
Subramaniam, knows this problem very
well because he has been intimately con-
nected with this. That is one point that I
would like to stress here. (Time bell rings).
A few minutes more.

‘'With regard to socialisation of urban
land that happened when celling on agri-
cultural land was provided? There was a
furore that there should have been ceiling
on urban property also. Now it has
raijsed more problems than were there at
that time. If the Government was really
serious they should not have allowed cons-
truction of luxurious houses from the time
they prepared them in early seventies. The

Government could then have said that
nobody need build houses more than
worth Rs. 2 lakhs or 3 lakhs. Now

from the time it has been talked of for
years, many palatial houses have been
built in the meanwhile and ceiling is now
has to be limited only to vacant sites. But
even now I welcome the step because there
is a large speculation and profiteering in
these urban house sites. There is no puint
in saying that there is limitation on the
urban land. Socialisation of it, to what-
ever extent possible, is even now necessary;
otherwise there will be no point in bring-
ing ceiling on urban property because
large buildings cannot be cut into two.
Though this measure is already delayed,
I still welcome it.

MR. DEPUTY CHAIRMAN: You will
have to wind up now.

"-_'—_-—_—__—_\
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SHRI U. K. LAKSHMANA GOWDA : |
Yust two minutes. With regard to bring-
ing down prices, there is no point in mak- |
ing effort in one sector alone. Unless pro-
duction in both the sectors, industry and
agriculture, increases whatever effort we |
might make it will be eaten way by in-
credse in prices.

1 was very happy to hear my friend,
Mr. T. A. Pai, giving details of the im-
provement and growth in industry
both in the private sector and in
the public sector. It was also hcartening
to hear that if later on the growth slows
down, whether it is the private sector or
public sector. some stronger action will
have to be taken and they are going to
Jdo it this time. I would like the same
efforts to be made with regard to agricul-
ture also. The limping irrigation schemes,
the slow progress in many of the States
in the development of agriculture, the
supply of inputs, all these will have to be
taken up by the Government in a very
strong way. Unless agricultural produc-
tion reaches a high level, the question of
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checking the prices will be only on paper.

MR. DEPUTY CHAIRMAN: You have
already taken 20 minutes. In the very
beginning, 1 said you should take only 10
minutes. You have taken double that
time.

SHRI U. K. LAKSHMANA GOWDA:
I will take only one minute. F would like
to suggest, in this state of emergency when
things have cooled down, when things aie
calm, why continue such a rigid press cen-
sorship, because for such matters like the
new economic programme, to be thought
of there should be opportunity for public
debate on them, and for this it is neces-
sary to have a freer press where different
ovinions will be forthcoming and that will
be strengthening the hands of the Govern-
ment itself. They will know where the
difficulty comes and where constructive
criticism is offered. For that purpose, a
relaxation of press censorship and allowing

a public debate on such matters is really
healthy. To that extent, I plead through
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you and the Finance Minister to the Prime
Minister that this is the time to see that
a certain relaxation is brought about with
regard to the press censorship and also to
provide a certain relaxation in the emer-
gency. Mr. Subramaniam has said that be
wants every section of the people to be in-
valved in this development. In order to
do that, many of the people representing
different political parties who are detained
might also be freed so that they can also
have the opportunity of participating in this
scheme for national economic progress.

SHR1 B. RACHAIAH (Karnataka) : Mr.
Leputy Chairman, Sir, 1 rise to support the
motion moved by the hon. Finance Minister.
1 take this opportunity to congratulate the
P:ime Minister for having come forward
with a bold announcement of the 20-point
programme for the economic development
of this country. Sir. both the declarativn
of the emergency and the 20-point economic
programme have been well received by
almost all sections of the people barring a
few and they have lent their support. Tt
is very surprising that some of the Oppo-
sition groups who have been absent in this
House. who were demanding that the
House should be convened for a discussion
of important problems. have, when the
House was convened. boycotted it. My
friend, Mr. Lakshmana Gowda, surprising-
ly wants them back to create the same
old type of obstacles in the implementation
of this economic programme.

Sir, discipline has set in in this country.
We see in the schools, in the colleges a
peaceful atmosphere is prevailing. In the
factories, whether in the public sector ot
in the piivate sector, industrial relations
have improved and production is going on
in a quicker manner. Sir, I wish 1his
emergency continues for another five years.
The vast majority of this country have
welcomed this emergency and the country
is peaceful now. Trouble-mongers, either
in the public sector or in the privote sec-
tor. or in schools and colleges, have come
in the way of progress.
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Therefore, the peace-loving people will'
always want this kind of atmosphere so
that we may progress better. Some of the |
20 points announced by the Prime Minis- |
ter are new and some others are old. I
consider that a few of these programmes
which are essentially socio-economic mea-
sures will give relief to the vast miilions
of this country, particularly, abolition of
rural indebtedness, abolition of bonded
labour, giving sites to the landless people
and distribution of surplus land to the
landless. These are the programmes which
will really go a long way towards the pro-
gress of the weaker sections, particularly,
Scheduled Castes and Tribes and the wor-
kers. Supply of essential commodities to
the students through cooperatives is a most
welcome measure.

Another programme which has really
attracted me is the step Government have
taken in regard to handloom industry.
They have taken the right step in accepting
the recommendation of the Sivaraman
Committee and appointing the Commis-
sioner for hearing their grievances. Hand-
loom is one of the largest sectors in the
small-scale industry and most of the people
in the rural areas depending on weaving
were facing lot of difficulties in getting
yarn and finances and later in selling their
products. If they implement this pro-
gramme as expeditiously as possible, they
will get relief. We want the same atmos-
phete of discipline and sense of duty te
continue.

With the abolition of bonded labour,
naturally we have to provide alternative
job for these people who will be released
from the bonded labour. A job security
scheme in the rural areas similar to the
one in Maharashtra has to be adopted on
a nation-wide basis. This is all the more
necessary in the rural areas, in order to
see that they are no longer obliged to those
who have lent them money.

Land iaws have been there and land
ceiling Acts have been under implementa-
tion in various States. But land records
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have not been made up-to-date and conse-
| quently those who ought to get the lands
have been deprived of their chance be-
| cause of wrong entries in the records.
i Special staff has to be created in all the
States so that these records are made up-
to-date. The special tribynals constituted
in some of the States are inadequate and
some more have to be created to ensure
speedy implementation of these pro-
grammes. In regard to land to landless,
Shri Nagaraja Murthy made a very impor-
tant point. Mere giving of land will not
help them. In order to see that they keep
their lands and make use of them as
means of production, certain other inputs
such as finance, seeds and fertilizers should
be given to them. Only then there will be
more agricultural production.

Sir, the Finance Minister has mentioned
that nearly fifty rural banks would be
opened to see that this section is helped
and it gets the necessary advance. Aparl
fiom these banks, the co-operative insti-
tutions and the -other nationalised banks
must also be made to advance money to
these people for the development of their
lands and a certain percentage has to be
fixed.

Sir, I fail to understand why the pro-
gramme of workers’ participation in
management has not been implemented
hitherto. I am glad that the Prime Minis-
ter has made a mention of it and said
that the woikers will have a better deal in
the matter of participating in management.
Sir, I also take this opportunity to express
my thanks to the Prime Minister for hav-
ing mentioned about price stabilisation.
Many honourable Members have spoken
about bringing down the prices of the
commodities and making them available
to the consumers at reasonable prices keep-
ing, at the same time, in view the need
for giving a fair price to the producers
also. In the matter of food production, we
find in the rural areas that the farmer is
the Kingpin in this because he is the pro-
ducer of many of the essential commo-
dities. Therefore, unless he gets a remu-
“nerative price, I think he will not be en-
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thused to produce more for the consump-
tion of the people” in the country. There-
fore, while fixing the agricultural prices,
the Finance Minister, who has also inti-
mate knowledge of agriculture, should
keep in mind the fact that it is necessary
to give a remunerative price to the farmer
for the production of agricultural commo-
dities so that he is encouraged to produce
more and more. I am happy to note that
the Prime Minister has, for the first time,
mentioned that there will be a wage re-
vision in the case of the agricultural labou-
rers. While we have seen in the case of
industrial workers a lot of improvement in
their wage structure and their relations
with the management, in the case of the
workers in the unorganised sector, parti-
cularly in the rural areas, the labourers
are uncared for and they remain unnoticed
and, therefore, I am happy that the Prime
Minister has said that the agricultural
labourer will have a better deal in future.
This is really welcome and I thank the
Prime Minister for having identified this
area of backwardness.

Sir, the unemployment pro{)lem has real-
ly given a threat to this country. On the
one hand, we see a large number of people
coming out of the educational institutions,
but finding it difficult to get employment
and, on the other, we find that the salarised
jobs are made more attractive. So, whal
we find is that the people in the rural
areas move to the cities in search of such
employment. We must see that the sala-
ried jobs are not made more attractive as
compared to the jobs in the other sectors.
There cannot be a privileged section in
our society and everybody should see to
it that others also move along with him.
But what we find is this: Whenever there
is a clamour from the organised sector
that their emoluments have to be revised
or their salaries have to be increased be-
cause of the price rise, we also yielded
everytime to their clamour and we revised
their emoluments.

The result was that the trader took ad-
vantage of it, and it did not even go to
the people who fought for it. The majority
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of the people were made to pay higher
price. sy
~ Similarly, Sir, we see every time in the
offices that even though there are posts
which are not required at all, they are being
filled up, and in some cases we see that
wherever there is load of work and where
more staff is required, you don't look into
it. These are things which the Government
has to look into to remove these anomalies
so that Government work can go on and
expenditure is reduced.

One thing this emergency has created in
the minds of the salaried people, parti-
cularly of the Government officers and
people working in public undertakings, is
that they should come in time and to see
that they do not spend their time outside,
without any business. Punctuality has star-
ted. Therefore, this emergency really has
created an atmosphere of discipline, an
atmosphere of calm and tranquility and it
has really enthused the people to work
hard and hard to see that our programmes
are completed in record time.

Before T conclude, I would like to re-
quest the Minister in charge of the motion
to sce that there are some economic pro-
grammes for the welfare of  Scheduled
Castes also as has been done in the case
of tribal people. I do not think, Sir, that
the Scheduled Castes are more advanced
or forward than some of the tribes in the
eastern and north-eastern parts of the
country. Certain areas are still backward
and the Scheduled Castes still suffer from
the stigma of untouchability. I expected
that the Prime Minister would mention
about stringent measures to be taken about
the abolition of untouchability. Though
the Untouchability Act is there, still we
see day in and day out atrocities are being
committed on the Scheduled Castes. Some-
times protection is given to them; some-
times it is not given. Therefore, 1 would
request the Minister to see that in the next
instalment of economic programmes, an
amendment to the Untouchability Act is
brought before the House and it is passed
here.
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With these words, Sir, I support the eco-
nomic programmes announced by the Prime .

Minister and the motion moved by

the '

Minister of Finance. I also thank you forf,

giving me this opportunity.
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TS T /EOTE & ag uw O sfewamem
3 fomr Ao @ Sofswa ¥ gsEn
AT A A A @gA Awi &1 quems
g5, S amdA g ag zafed gar fr dw

[ R HRmE AT ¥ owar &y TS o) 1 gy

T I &1 wF qer g fefersraw @
1A gAR A wramrifer AETERAw
gt gd &1 gEA woumT @ i wag
g" & afem gyt wwa a8 ¥ B A
wfiifail &1 g7 Framifer Seed o
FAE a9 W@ & q fay ag w e
W Frewifed @RS 1 oagr 3§
90 AeE R g agt oF daw A
amifer dEEr & famd ofew dw= &
UF FreFT W &Y WL | WM HT GADT
mrad grm fF gEae ST ¥ e e
Tl ¥IST FW g F A o I fam
T FEY WITAE FIEEET F1 AGT F-AUA
AaEdt #1 A fear wan) gAd Siw &
g @ dear g fFowew e ser
7wty feudde # wgr ¥ f& 4@ W
AAW I Al AT g I A &
femedte Foqme Framifes @WK ¥ @
froaifer SarEEY & |92 afmd gar ady
gar | frre & R X & g fr P W
T@ETY garEs g & faer qfeesi &
MR g g wffefieds 3 gaaE
8 & wrT g frd zand @ were @R
y gAd ¥ @ 4u faemw & & ogrd
A et Y A § d F dEEm A
gifge At wrg dfew a7 awEr §
afes gmy wwe Ty wEar & 5 e
ZMETT FA Y TE @O 1 @R W
fasr & F@wma Y § ) AR g A A
s oy § Afew § @ Framifea wvar-
@ & 78 gied ) & ag 72 A@w fE
TR M & 7T ST F1 4@ | qUT FER
1 gl AR Framfra @ § a0l
arddr ar Qe Y o HF § F A sifee
G (I B
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ot sfw qrf aww & oW froaw
ferfioa & wrar & Awefon @ s
N T | T Ay ux feem s
M A g wgr sfega wmom gad@
qT 9 a7 =W A1 Fr o fw Wi
amfer Frrsd w1 A a9 afew e
& fir w1 7 A7 sfefrmm #1 d8m da
fd w3 | Tafed a7 wmar & f& w9l o=
fefzeqm &1 aa7 & =7 ¥ §F w9 9=
M7 #T |

T it wofAr o F oAt % agr
IEAT Ft BE-BRE WgL WEf 2 o, 5
At FARE A OH FErsdm A
THT WY 997 wFAT § ) ATE aivee
grm ug AT fF 9 IELRTT & e
¥ fai avgdw fag o7 &1 Afewe & Sren
¥ #09 F1€ g7 § Afew ag qg@e -
X AL, I &N qF | & fAf Fure
TEAT 21 IHE AT AT AT A4 g
- fe=emm & fReT s weEdr €W
frad fddfy e &, ZAra AT TE WY R
fF I WM A TFW 9T ®1 W &
fad soew wiE fer &) swfed & =g
f g w1 fedeqom freew & 3 A
AT A @A Afed R feedegem
F ArAe | FramRfey dwrgde £ fradr
WoE & g IOl 34 &1 fifmw wAy izdy
T aw S qR fram wel g @ @
Fr-aifea FraTede F g9 § & | Fan-
T F oa@ ¥ g FE A I WTENEA
fear mar f& Freerat & faAew & @ig
e e 9X £ Fmwifer SEvEdy ®)
_ma feqr ardm, Afer & Rt gwRvw e
w T T AT A A [fravw awwm
f& Fre@m@aRl A &7 W oW "WwETEA &
gL wEafer AWEENS &1 T
arer AN faar o & mwwar g fFowme o
daw & o wer ferm w7 faar @ fr
A W wwifer @EmEs B o
SEm a1 dw W@ zafad w4 fdes g

[28 JULY 1975)

[
|
|
|
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f farar sft s a7 drr 3 g wW &
FA 25 GTAT ATAMET O FrEge(z AAT-
S & fam mFMr 2 oww oA fEEr
FOAA A1 THE WEATE 15 ¥ 20 GTAS FH
21 AT | snfad & wwwar g 39 waw
§ Ao, Tedifeve mEma S & umasrEAr
21 & 3 2 fF T oE AEETE AT
T 7 |

A% g §1 gm oF A ¥ ow gE
& fw oz wfEd g wA AwA 2, ated
TEE AR MET F AT qgH a9 qedT |
AT & gE g oww frww § sfrer Sumw
FEH AT JTAITFAT ¥ ZW AZ @A ¥ fF
Az 9 M7 fome g ATF AT FY AR
T9d W 21 T 3 79 Ad F F fA9
F gt & W T @ #7E ey g &
gov § A fer owm o F A7 dw ¥ om
Fomafer 471 & & 0 q91 W A1 FA
fomr wTOTT 97 A, TAFY IWRD AR AG
gt 24 o A9 @dmT a9gw & q9y A
W A @R 2@ A owT F ST
q T K GE FEAT G AT IARL AT
gt & fom, #fez w5 ¥ #Ov fw
e o7 fus, A IE R AASY AE
I &1 AuAErEw 9% @1 Emwifed 9%
ITAH WET AF A T THT OHTC A AW
TERTE & AT AW ST & Ay & fad
UF TEMEHT TED SR AT A TS E
W (A 30 9T 0F STRIA TF @y FEman
v mmmA g B owm g s
FT 4% B & fF waa ufoyw & A
qry &g WA § @A W AR #1719
) ower B I RN EFRE ® oh-
A AT A1 § gEfya S W FTH g SAEr
faf SR & 99 AWt A RAIH @AIET
wwgt & FW @ QA & arfw adr &1 afaeg
# frly ywTC ST gERT A4 Tgad T
¥ gz Y wgen g ffozw ogww Ay oA
W wEm & ff 9T A | gW



151 Messages from

[ofr Fa gmre armana qremy)

F Al WA gAIT ZW R Z gAdl WM
qled FCT K1 AOAHAT 24 SEr AWT I
Iz ofe awrw &1 #m A for W mwAr
¥ ox A FmT Al AweA 7w 2
ff FOTC W & WY WATEFAT TH A AT
g % somre agmm s oA garet afge
St ¥ ot gB oA A AT AT A 2
AfFT 287 2@ 7 ¥ fF fbmw A7 ¥ gw
A w1 faaom wed 2 WY o fam @
FHT WT qF W4 fagaAw & @, SEE
7o w7 F v Aw & fAamEr 30 WA
IF AT F FE oAwd @ oFW A 30
A qF WIFY HAATAR Y AT IF IR
g AW WA AT AT F AWT XV ST
FEAT & A2 T wifAw &, A9y ARAT §
2T IAFT ATE fa99 e IF A7 wavrEAr
TR &M ® WA IERVA TH A7 AT
2 f& gw otx £ AN &1 3T FAT AH
THEE & fAp &7  gA gEAEr A
qEA g ARG & AT gW IfTATE I€¥E A7
HISl T SART F SATEr AT & 0 & Awsmar
gfr &7 7 g9 gama fod & o awra
FRMEL A fF W Iy ey 7Y 2, 99 9%
FER MR AU AW Frwd F odvw A
W HgmE F @Ew ¥ IOF1 AW FE &
fagd & gwa f&F 98 § 3w qr AR
o 3§ gz oft F2 oA F fEoaw
N At % A & wfow 77 s oewoafas
FEAFH AT AT ¥ WS ARAAET T4l
fram fFam 17 AT WTIM g9 T@ a1wA 3
fowg ga susr Faifas ¢ a5 | § aweem
g fFzadn d dnwlAar o d oA &
agr @99 T wgT @ AFAT F 1 W
AR W § TLEE ¥ oA Wt A
@ g © % B 99 ¥ w0 AT #w
g0 ¥ K A% Tem wgar g fF w0
I% AW YA T3 § fF 1962 W, 19657 oY
TH TG FT FIT AE A0 WX T 1971
H A gt q w1 ogEe 41 w9 AT 3w

[RAJYA SABHA]
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¥ wew foeaifdl #v feafs st wmdr 8
ar g9 97 W KA FEAT qgar g WL
% 7% fqae w7 3R gEre AT
W 3 97 FmiR fam ofr arsfra e owaw
7 AT A FEE T R & Afaa F
AT q FAAAN AT AR T & IO
At faf 31 W9 7w 9w w® § % few A
g mwaren ®wie fogs g fafs faredEr @
@ 2 #IfF A@ 9T ATHISAAET WOAT AA
g% @ £ zAfAT w9 Ry Fm Ay FEEs
fariifdr &1 @A da ger 2 o4 SAR
AR % F LA AW qed § ) ww e
A T g7 FW AT E R IAN AT
ZaT AT FAY qeAY ¥4 FFEr @ ST EEr @
gz ;AT @Y g & R ST A7 g FA
¥ fad A7 a% HTAT g@r & JGT & wF AF
f& ammr T 4 #1 Jmi

T AATAT F ATA § HYAT VG THTH FLAT
g 3T @ e w oAEEA FA B

MR. DEPUTY CHAIRMAN : The

Minister will reply tomorrow.

MESSAGES FROM THE LOK SABHA

I The Appropriation (No. 3) Bil,

1975

H. The Appropriation
1975

(No. 4 B,

II1. Motion regarding the Committee on
the Welfare of Scheduled Castes and
Scheduled Tribes.

SECRETARY-GENERAL : Sir, I have
to report to the House the following mes-
sages received from the Lok Sabha, signed
by the Secretary-General of the Lok Sabha:

I

“In accordance with the provisions of
Rule 96 of the Rules of Procedure and
Conduct of Business in Lok Sabha, 1
am directed to enclose herewith the



